Title: Further discussion on the Budget (General) for 2007-08; Demands for Grants Nos. 1 to 33, 35, 36, 38 to 61, 63 to 72, 74, 75 and
77 to 104 in respect of Budget (General) for 2007-08 and supplementary Demands for Grants Nos. 1t0 3, 5, 7 to 11, 13 to 16, 18, 19,
21,23, 24,26 28 to 33, 35, 38, 39, 41, 42, 45 to 48, 50 to 60, 63, 66, 70, 72, 75, 78, 80 to 87, 89 to 101 and 104 in respect of
Budget (General) for 2006-07 ( Not concluded).

MR. SPEAKER: Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of
the Order Paper be granted to the President of India, out of the Consolidated Fund of India, on account, for or towards

defraying the charges during the year ending the 31t day of March, 2008, in respect of the heads of Demands entered in the
second column thereof against Demand Nos. 1 to 33, 35, 36, 38t0 61,6310 72,74, 75 and 77 to 104."

*Moved with the recommendation of the President
MR. SPEAKER: Motion moved:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account shown
in the third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to

defray the charges that will come in course of payment during the year ending the 31st day of March, 2007, in respect of
the heads of Demands entered in the second column thereof against Demand Nos. 1to 3, 5,7 to 11, 13 to 16, 18, 19,
21,23, 24,26,28 to 33, 35, 38, 39,41, 42, 45 o 48, 50 to 60, 63, 66, 70, 72, 75, 78, 80 to 87, 89 to 101 and 104."

...(Interruptions)

SHRISURAVARAM SUDHAKAR REDDY (NALGONDA): Sir, we asked for the 'Zero Hour' yesterday and today also.

MR. SPEAKER: After Six of the Clock, we will allow this.

15.04 hrs.
(Shri Varakala Radhakrishnan in the Chair)
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SHRI J.M. AARON RASHID (PERIYAKULAM): Sir, | feel happy to participate in this discussion on Budget for the year 2007-08
which was presented in this august House by our Union Finance Minister, Shri P. Chidambaram. This Budget in my opinion is a
historic one for it seeks to add to the skills of our farmers thereby increasing the agricultural productivity giving a new direction to
agricultural sector as a whole. This would greatly benefit the poor farmers and the agricultural labours too. | welcome and support this
Bill. For the prosperity of the country and for the economic progress, the farmer who toil and moil in the soil contributes to the economy
of this country through his sweat and tears. This Budget seeks to address to agriculture sector. There is a considerable allocation of
funds to refurbish water bodies. There is a saying in Tamil that only when the height of the bund in the field is raised, the water level will
also increase thereby increasing the vield of the crops. It says without saying that the lot of the poor can be increased by way of
concentrating on to the ways and means to increase agricultural production. That is one reason why the Chief Minister of Tamil Nadu
Dr. Kalaignar Karunanidhi on his assuming office last year announced that the poor living below poverty line would be provided with
rice two rupees a kilogram. This must be extended to the people of all the States.

Tamil Nadu has shown the way. | mention this because the Budget prepared by our Finance Minister has spelt out several schemes
and fund allocations that would greatly benefit the farming community. At a cost of Rs.1800 crores with the help of NABARD, water
bodies would be renovated, desilted and strengthened thereby enabling conservation and storage of more water. Developing water
resources is a right action to give a boost to agricultural production. We are also going in for better and efficient water management
so that water is utilized in a simple thrifty

*Translation of the speech originally laid on the Table in Tamil

way with a proper training in this regard, so that it benefits our countrymen in a big way.

Farm credit quantum has been enhanced upto Rs.2,25,000 crores. And it is the target for the financial year 2007-08. This year's
Budget lays stress on education. This will enable us to take our country to great heights in the comity of nation.



Our UPA Chairperson, Annai Sonia Gandhi, who has earned the goodwill of crores of poor and the poorest of the poor of this country,
is showing us right path and guides this Government to fulfill the aspirations of the people. The Government and the stewardship of our
Prime Minister, Dr. Manmohan Singh, is trying to meet the expectations of the people. Dr. Kalaignar Karunanidhi who assumed office
as Chief Minister of Tamil Nadu in the company of UPA has waived agricultural loan to the tune of Rs.7,500 crores. He has introduced
a direct marketing method to take the agricultural produce directly from the fields to the market directly by the farmers themselves
directly. This cash and carry method has helped the farmers to get remunerative price saving from the clutches of the middlemen.
There is no incidence of farmers' suicidal death in Tamil Nadu because the farming community is getting a better deal under the
dynamic leadership of Dr. Kalaignar Karunanidhi. Tamil Nadu is a pioneering State in alleviating the problems of the peasants.

In this year's Union Budget, Rs.381 crores of rupees has been set apart for the welfare of the minorities. Under the guidance of Annai
Sonia Gandhi, Dr. Manmohan Singh's Government has introduced a Fifteen Point Programme to improve the conditions of the
minorities. Implementing fully the Sacchar Committee's recommendation would result in improving the living standard of the minorities
by way of providing education, job opportunities and help for entrepreneurial ventures.

Equipment for drip irrigation is now exempted from customs duty. This is a welcome move. Similarly, under 'Aam Aadmi Beema
Yojna' rural agricultural labour will be provided with social security by way of extending insurance cover. This would greatly benefit the
farmers, who are left fend for themselves when they are swayed by the vagaries of weather round the year. These are measures in the
right direction aimed at the farming community thereby providing social security.

Mid-day Meal Scheme was introduced for the first time in the country by our late Chief Minister Kamaraj in Tamil Nadu. He wanted to
extend the benefit of education to the poorest sections of the society and he introduced Noon Meal Scheme in the schools to
overcome the problem of increasing dropout rate. He strongly believed that a revolution in providing education would lead us to the
path of self-sufficiency. Emulating the spirit our Union Finance Minister has increased by 35 per cent the allocation of funds for this
scheme, which has touched a sum of Rs.23,142 crores.

In 2007-08, the allocation for higher education has been increased from Rs.1,837 crores to Rs.3,794 crores. This has
become a shot in the arm of the Government led by the United Progressive Alliance (UPA). People are welcoming the spirit
behind the move. Our Finance Minister has also announced one lakh scholarships to the tune of Rs.6000/- per student in the
rural areas to lure the meritorious students to continue their education. We find lakhs of students in Uttar Pradesh alone
dropping out of the school every year. Extending of this Central Scholarship will be a boon to our future generation.

Import of medical equipment will now attract reduced customs duty as it has been brought down from 12.5 per cent 7.5 per
cent. With social concern and to help overcome the deadly menace of HIV AIDS, the Union Government has set apart Rs.969
crores. This is a welcome move. National Rural Employment Guarantee Scheme (NREGS) carried out in 200 districts in the
country by UPA Government under the guidance of Annai Sonia Gandhi has now been extended to 320 districts. This is a
happy announcement.

The move of the Union Government to increase from Rs.6200 to Rs.15,000 the limit on micro credit extended to the poor
people through nationalized banks shows the human touch with the Government led by Dr. Manmohan Singh under the able
guidance of Annai Sonia Gandhi.

The Finance Minister has also spelt out his action plan to enhance the quality and standard of about 300 Industrial Training
Institutes (ITI) in the country by way of extending an interest free loan to the tune of Rs.2.5 crores. Income tax rebate on the
interest paid against educational loan is a welcome move. Similarly, the tax limit ceiling of rupees one crore pertaining to small
industrial units has been enhanced to rupees 1.5 crores. This shows the concern of the Government to improve the lot of the
entrepreneurs in the small scale industries sector. In the case of salaried employees, the standard deduction has been
enhanced to rupees 1.10 lakhs. Under S.G.S.Y. schemes carried out through NGOs shall henceforth have an allocation of
Rs.1,800 crores after its being increased from Rs.1,200 crores. Under S.J.S.R.Y., the urban poor will get an additional
allocation which now touches Rs.344 crores.

This Government has also come forward to express its concern for the welfare of the depressed sections of the society by way
of increasing the scholarship for M.Phil and PhD courses. The students hailing from the Scheduled Castes and the Scheduled
Tribes communities will now get this lucrative scholarship.

This Government has also unfailingly shown its concern for the disabled people of the society. In order to guarantee one lakh
jobs for the disabled people, the Government has come forward to extend E.S.| and E.P.F. facilities for the first three years to
the organizations that provide jobs to them. This relieves some pain in the hearts of our disabled brethren. Extending my
support to this year's Union Budget, let me add a few points.



*This segment of clearing agent has all along been exempted from the imposition of excise duty. To be more precise it was
considered by the succeeding Union Governments to be a industry under the threat of extinction, whose growth had gone negative
during the last four decades. More so after the advent of synthetic detergents industry is fighting a losing battle and is almost on the
verge of closure.

In view of following enumerations the decision of imposition of 16% excise duty in the last Union Budget should be reviewed:-
1. Natural Oil based hand made Laundry soap is eco-friendly, friendly to both clothes and skin.

2. The oil based soaps are made of indigenous oils which leads to savings of huge amount of foreign exchange because import
of foreign exchange because import of petro based product by synthetic detergent industry entails wasteful expenditure of
precious foreign exchange.

3. The industry is labour oriented as it does not involve power and the manufacturing process is completely manual. The industry
provides employment to lacs of labourers directly. It also generates employment at the grass root level because the villagers
are engagedin great numbers to collect the seeds grown on trees from which is extracted, an important ingredient of
indigenous soap.

4. |t solves the problem of disposal of residual waste of hydrogenated vegetables oils as the waste is used as inputs by oil based
laundry soaps, which otherwise, would be diverted to manufacturing of edible oil units which may prove disastrous because it is
not edible.

Imposition of 16% excise duty on Hand Made Laundry Soap has brought this segment of industry at par with the multinationals and
large scale giants. The irony being that these very multinationals have found ways to avoid this tax by

*

----* This part of the speech was laid on the Table

shifting or setting up their units in tax haven states like. Uttaranchal, Himachal Pradesh, Assam etc. So from a paosition of
advantage the SSI laundry soap have been pushed to an unenviable position wherein their wherein their certain death or close
down has been guaranteed by the government.

5. The tax that will accrue to the government will be so miniscule that it may not even cover the cost of collection.

The end users of this soap are always the poorest of the poor people of the society and any imposition of the tax will ultimately
be borne by these very people. The tax will put an end to the centuries old traditional hand made washing soap units and will
provide an open market to the big players who will crush the tiny labour oriented units to death.

We request your good self to kindly withdraw the tax and give this form of industry a fresh breath of life.**
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SHRI BRAHMANANDA PANDA (JAGATSINGHPUR): It is my proud privilege to present my views on the Union Budget for 2007 A-
08.



Hon 'ble FM has announced before this August House that the country is now poised to achieve the 10th Plan target GDP
growth rate of 8 percent during his regime. No doubt, this is a commendable achievement but it is a matter of concern that this growth
has been proved to be an urban phenomenon, impacting largely the urban economy where the so-called upper class people get the
benefits. Further, it is a matter of investigation whether the provisions made in this Budget 07-08 will lead to the prosperity of the real
Bharat 1.e., the rural India.

All of us know that more than two-thirds of our billion population ate dependent on primary sector. This provides employment
to 64 percent of the country's total workforce. All the Hon'ble Members would agree wish me that rural prosperity is a 'must' for a
nation like ours. However, ever since the beginning of the UP A rule, while sectors like manufacturing and services are given a special
thrust in one way or the other, the primary sector has been severely neglected. The agriculture sector has been witnessing downward
trends in the growth of production and productivity in a number of food-grains across the country. Considering a rampant rural-urban
migration, one can easily say that it is the lack of development of rural and agro-based infrastructure which is the main culprit in the
ongoing socio-economic divide between the rural and urban areas.

Many a time, disguisedly unemployed rural agrarian folk are compelled to shift their occupation to other economic activities
and sometimes even migrate since present-day agriculture in India has low capacity to generate additional income. There has been no
dramatic technological breakthrough in agriculture in

* The speech was laid on the Table.

the country since the 'Green Revolution' of 1960s. The potential of the existing agro-based technologies has not been fully exploited
and the growth rate in the productivity for most of the foodAgrains as remained virtually stagnant during the last two decades. This
clearly indicates lack of basic and prioritized research and development initiatives in the field of agriculture and agro-technology.

The Budget 2007-08 has no new or innovative provision for the Indian Agriculture. This is why the agriculture sector, in spite of
minimal relief ensured in the 07-08 Union Budget, is not going to witness a dramatic change in the coming future. Hon'ble FM's
measures like allocation of funds to multiplicity of farm-based schemes, facilitating access to credit, extending training and
provisioning insurance and rural infrastructure are well-intended. However, these provisions are very unlikely to have a positive impact
on agriculture since the most critical aspect regarding the intended outcomes and the delivery mechanisms of these policy directions
have not been addressed skillfully. Hon'ble FM has himself conceded the fact that an average growth during the 10th Plan period was
only 2.3 percent which was quite below the desired level of 4 percent a year. Considering the gestation lag in the investments in the
farm sector, accumulated and acute supply-side constraints may not give the requisite thrust to the Indian Agriculture to score the
planned growth rate.

Here, [ must refer to my State, Orissa, the land of lord Jagannath. The State is endowed with rich natural resources in the form of vast
mineral deposits, forest, productive land, bountiful surface and ground water resources, long coast line, and picturesque places and
pilgrim shrines with tremendous tourist potential. However, it is a matter of great concern that due to the Centre's continuous apathy
and step-motherly approach towards effective, adequate and successful exploitation of these resources, the State has never had a
chance to generate satisfactory income opportunities for the millions of its inhabitants. All of us know that this State directly
witnesses the problems of poverty and destitution due to its socio-economic backwardness. Half of its population is estimated to be
under the poverty trap. Large proportion of people in the state has very poor living conditions.

That is why I couldn't resist myself to question the Government's policy reflected in this Union Budget -

Do the economic policies in the UP A era have suited only the rich and urbanites?
Does it mean that the whole policy framework bypassed the "Aam Admi" who are small, marginal farmers and agricultural
labourers and are reeling under poverty line even after more than 59 years of our Independence?

Proposal to reduce the customs duty on polyester fibre and yam from 10 percent to 7.5 percent is encouraging as our textile
industry is suffering from intense competition in this economic boom period. I could have been happier, if the budget would have
considered innovative mechanisms to protect the interest of our poorest of the poor country-side weavers. They lack technology and
marketing. The traditional skill and knowledge are on the verge of extinction. The lack of proper implementation of Central Schemes



on development of handlooms and handicrafts has made the weaver's life miserable not only in the State of Orissa but also across the
States.

Sir, Orissa feels proud not only of her rich socio-cultural heritage, but also of the skills and knowledge base of her million
weavers who are capable of weaving a silk saree of an average length which can be stored inside a small bamboo stick. [ must bring to
the notice of the Hon'ble Members here that the art of the rural artisans and weavers in the State is dying day by day; suicidal incidences
are on the rise; distress sales are rampant and access to credit which is essential for the smooth operation of artisan activities is
severely constrained. In earlier occasions, I have raised my concern about the problems faced by our rural artisans in this August
House. Since the budget failed to outline any comprehensive package for the up-liftment of these poor weavers and artisans, [ may not
consider it as a Budget for the ‘A4M ADMY".

The Hon'ble FM mentioned that revenues were buoyant for the third year in a row. Areview of the balance sheet of the country
would paint t~e picture otherwise. With the help of a little arithmetic we can easily conclude that India has a very grim financial
situation. While the revenue receipt was. stated as buoyant, both revenue and capital expenditure are stupendously large and
considerably higher than the degree of buoyancy in the revenue receipt. Further the interest payments towards our internal debt are
more than 60 percent of our total revenue receipt. This indicates that we are not far away from an internal debt trap.

Further in the Budget Estimate for 2007-08, it was stated that the total projected revenue receipt would be Rs. 486,422 crore
against the revenue expenditure of Rs 557, 900 crore. Again, the fiscal deficit was pegged at 3.3 percent of GDP amounting to Rs.
150,948 crore. Seeing these mindAboggling figures in the deficit account, the current situation seems grim and is going to pose
immense difficulty in our way to achieve the Fiscal Responsibility and Budget Management Act targets, which we have passed in this
August House a few years ago.

"Bharat Nirman" which has six vital infrastructure components VIZ., irrigation, roads, water supply, housing, rural electrification
and rural telecom connectivity is yet to give the rural economy a new shape as very minimal expanson and strengthening of existing
rural infrastructure and creation of additional infrastructural facilities have been achieved in 'a transparent manner in various
infrastructurally backward States like Orissa. This programme apart from a media hype could not succeed in generating a synchronized
approach to converge the benefits of this infrastructureA building initiative with various other development oriented programmes
already in operation in rural areas like, programmes for alleviating poverty, generating gainful employment, ensuring social security,
enhancing standards of health, hygiene, sanitation and education. This has resulted in under-utilization of resources and corruption. This
Budget, instead of hiking allocation under this composite programme could have addressed the problem areas in the implementation
and outlined stringent measures towards effective and intended execution.

I am pained to state before the House that the plans and policies meant for the million poor have not yielded desired results even
after attaining 59 years of Independence. In the socio-economically backward states like Orissa, assessments of various anti-poverty
programmes (by the Planning Commission, Government of India) indicate that several problems like complex administration, high

administrative costs, mis-utilisation of resources, ill-defined multipl? objectives, lack in quality and accountability and inadequate
monitoring had been the prime reason for the high incidence of poverty in the rural Orissa. In the State of Orissa, the percentage of
rural families living below the poverty line is found to be very high. The State is also witnessing acute shortage of rural infrastructure.
Industrialisation in the State is inadequate which has a direct impact on the service and primary sector. In spite of immense interest
shown by the MNCs, Lack of connectivity, power shortage have discouraged many prospective global entreprencurs to come to Orissa
and invest here. Hon 'ble CM of Orissa have also urged to your good self and the Hon'ble PM regarding the provision of a special
package to Orissa keeping in view the backwardness of the State. These are the reasons for which I have been sincerely requesting for
Orissa to be considered as a special category State and entitle it to attain special attention and special package from the Centre.

I extend my heartiest thanks to the FM for his initiatives towards openitlg RRB branches in 80 uncovered districts in the
coming financial year. In this context, I am compelled to note here that the Budget with its very few directionless paltry sops may not
give the requisite boost to the agriAbusiness in backward States like Ours. With the shortage of staff in the bank branches and existing
fierce competition in the Indian finance market, the FM's dream in easing credit extension mechanism in the rural areas may not come
true.

In a democratic country like ours, we would prefer to accept the growth of agriculture sector vis-a-vis other sectors like
manufacturing or services since 75 percent of our population lives in rural areas. We must realize that we want a vibrant agricultural
scenario in the country by reforming and developing this sector in a way where we would like to increase food-Aprocessing activities,
retailing business on farm products and cold-chain capacities in the rural areas. We have to realize the potential of this sector not only
in distributing the growth benefits to the common masses but also to contain successfully the evils of inflation.

[ would congratulate the Hon'ble FM for enumerating various schemes dedicated towards upliftment of rural areas, insurance
covers, better health and educational initiatives. However, a simple calculation will expose one thing - all of these high sounding plans,



programmes and budgetary figures boils down to Rs 1,64,900 crore which is barely 24 percent of the total expenditure proposed.

The Budget announced incentives for small scale industries where exemption limit for excise duties on small scale industries,
service taxes were raised to Rs. 1.5 crore and Rs. 8 lakh respectively. These announcements have to be read with the announcements of
Ministry of Commerce and Industries, where the latter has decided to de-reserve 125 items from the lists of items reserved for small
scale industries. This means now the big companies will be able to manufacture the de-reserved items thereby throwing the country's
24 lakh registered small scale units to the vagaries of open market competition. Lacking in modern technology, financial resources and
research and development, the Small Scale Units of the country will have to pass through a difficult phase in the near future. This will
have a detrimental effect on the 30 million people recruited in these small scale units across the country.

The present budget, to me, is completely inflationary budget. We have seen that the dual excise taxation policy of the
government could not cure the inflationary situation. Th~ FM's anticipation regarding the reduction of price of cement products died
down when within a few hours of the announcement of the Budget, the cement industries of the country, instead of reducing their price
per unit, actually raised per unit price for which the incidence fell on the common man who paid an average of Rs. 20 more than what
he was paying earlier (i.e." in the pre-budget period) for a similar pack of cement. Before prescribing such a dubious and impractical
double taxation framework for cement sector, the FM could have gauged the demand and supply situation in this sector and could have
taken appropriate steps to increase the cement manufacturing capacity in the country. Increase in the money movement in the country,
high interest rate structure, acute shortage in the food-grains supply, faulty policies regarding procurement and buffer stock operation
and distribution of food-grains have continued to plague the rural economy and affect the price situation adversely.

The Budget has completely failed to lay any significant measure for the booming corporate sector in the country. With the tax
proposals for the corporates like increase in the dividend distribution tax, removal of the taxAfree status for the soft-ware industries
and additional impost on cement manufactures have led to immediate and sharp fall in the stocks of most of these companies.

As regards introduction of a novel product for senior citizens "reverse mortgage", I would like to condemn the policy of the
government in this regard. As per the policy a senior citizen who is the owner of a house can avail of a monthly stream of income
against the mortgage of his/her hous~, while remaining the owner and occupying the house throughout his/her lifetime, without
repayment or servicing of the loan. This policy may not be suitable simply because the banks will be entitled to sell-off the property
through auction after the death of the loany senior citizen. Further, if the sell proceed exceeds the amount of the loan taken by the
deceased, the remaining amount will be given to the legal heir of the person deceased. The following example wouln highlight the
gravity of the situation:

If "A", a senior citizen staying in South Delhi gets Rs. 50 lakh under this scheme dies after leaving a property worth Rs. 1 crores
then his legal heirs (who do not hesitate to desert him at the time of his crisis) would be advised to pay back the loan. If this does not
materialisc, the property will be sold and the remaining amount of Rs. 50 lakh would be given as a bounty to the legal heirs. This, to me,
is unethical and impractical. Further, the value of property across the country is not the same. Will our Hon'ble FM think about the
senior citizens living in remote and rural areas where one house property costs as less as Rs. 30,000/- ?

In the Union Budget, there is hardly any evidence that the government-is going to follow its long cherished commitment of
smooth economic reform. Sluggish agriculture growth, lack of irrigation and infrastructure, low level of socio-economic indices and
high inflationary situation have not been addressed skilfully and appropriately in this Budget. Increase in allocation is fine, but we
should think about the increase in the quality of expenditure on the sectors like education, health and infrastructure. The Union Budget
is silent on the implementation part of the high sounding programmes.

The Union Budget 2007-08 has lost the confidence of the people at large, failed in fulfilling the high sounding objectives of
poverty alleviation, defeated in reigning inflationary situation in the economy and prescribed no new recipe for agricultural
resurrection.
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"The sinking employment generation in the last two decades has further accelerated the gulf between the haves and have-
nots."
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"With a lower agricultural growth and increasing informalisation of the labour force, the livelihood options in the rural
India have shrunk in recent years. "

"As a proportion of labour force, the unemployment rate has increased from 2.62 per cent in 1993-94 to 2.78 per cent in
1999-2000 and stood 3.06 per centin 204-05."
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MR. CHAIRMAN : Imay tell you that your time is over. You can continue.



MD. SALIM (CALCUTTA - NORTH EAST): | am speaking only on the Budget.

T T T USRI W 5659 TN 6159 WS . ¥ Ty ¢ O, TR0.F Ivas o .y IR T T e B K
T I WS I SR g s

Soin that case, & § R 7 J. 5 T%0 .59 F S 9. 3 IS TS 00 IS S TENEE . B EEEE 59 6
TEEESTY, P NS 5 TR oW ons TS WS qeaw'w because this Minister himself has introduced the Outcome Budget.
We want performance. Only allocation is not going to satisfy us. | & S5 TS Yo 0F SO 5 oYy Wy { USTs 5
TGS YT § W 2002, 2006 ¥ TEHRC §ove| YR RN 11300 S W UeTeawc Tl TN WSEg 2006-07 e SEEEN
TSRt (. B TR0 T 9 M RS 2007 MR SRR . T S TR T TS T SR B R e B B

6714.98 wHYws g was released up to 315! January, 2007. & ¥ TrormaSes 11300 WY9S @ o655 oF 12 09y X B &
TR o 31 Norke e 6714 5% 15 WS S 0 TR T WO B 5. U0, 0 Soen TRehe ., o anes ol . @
IS F Ty T T R O ThRERC . B W T . ¥ I W L O WS T O S S B
O ST NS T 99 5SS o, there is a big gap.. 3 I RS, B Al T5F ©F I8 WoUay 5F O TSR
TR T TR R T NP T e o | R 0 WO 0 TP s onaeien S e of | IR IR, B e
o WY ©.5 K R T T Sy, B 5 ] T TS o B O S T 9% % 0 Y SO SRR
T T Ty RS I O U L WX % the growth rate s higher, ¥ % Trree T TS .50 WY
g g growth with equity and without that we are not going to satisfy. TR SErF 9T oF Tood e @& 5F °FF 98 9%
oS TN 5T ¢ TN Y O T O T R . e TS T ¢ N TR R
S TR e .55y there will be a trickle down effect. TR, Smllc . = oSS o RS O OONERGTOS 5
Y TEee0s S e woe T Torees of e aRee TN WWWW 2 W D e T

N S Nge §% GEWW e SR

T WESLNE S Y SRR T W O O O MR T T W OO W . OO

| S SO WS . S 5 TS ¢ T € YR WS, e YR T S T ORR Y. I Y e 9 O
me B OEES W TN TS oo he | B OO o TN T 555 R e won Y \owp of, SERORRN . S Yo
T O T T WON 99 e e ey 99K RS O 5. T s R R S W
TN I R T 5, RS S S N GRS T S TR S S S e S e N
TF Y S T T L TS T BT & T . TS T 5 T O S W e R i S L. $
Y O RS e [y i TS TRt ST BT T T T B T B SheeTe e B0e ©
T WETP WY T O B @ TS R SRR . TIOTRITe . P Y O TR TR s B T O
TTTE Ty, PRRWE SRR ¢, B S S U IS ¢ @ € F e oS LR O S O O 9

16.00 hrs.[r31

Y . T TS O IS OO TS 06 (9 . § TR T O . 9w 1 T 9SS S5
HEETRUT O O (AR e . T O ¢ P U W L STe T W W S T TR ST T
T S O R TS WY YOOTS OO S OF L TR 59 . B 5% 795 59 & 99 § 9 O%C 5N
mwwwwawwwaﬁw BT TS T8 Y SR R 9 O ST
o T TN, e e SR W D] IF CheoTe T tuk teek e | IS TS TR O e T 9 Sk Yoy o oaw B
T U LT P R OF T O OO O Y O O S TS O O T T O
. P T S 9 Y T O BR.TT 9 9T 8 WL, U T 9y 0% L %O e SOewS o el
TR TS W00 RISy W .5 W T § N Wy WY . WeeRe SR wr| e T SRS § 96 B
T I T S R S ST O, Y. B e § O U S L S . S




T PR O T B EEew iﬁﬁ{\' TR ﬁ T T E’+| WW@ WE" WW%‘EWE

RS Y. T B0 0 W 0. P s R 06 T B ) 0% W W 08 e s weee o
TN TR0 T W N S O SN, T TS e Y O O T 6 o RO T 31 T SR 2008
T I T . B O (TS WY O U0 T TS 47 Ry RRO0 B e I Ry e ¢ O R
TR T T Y TR ¢ U P TS 28 TR Tt C T o L owy SReE TS 9. B a2
T, S | TS I T TR IR, $ 47 K 3 T T O O TS, 4 e
TR RS T O TS TS O T 099 T Ty O WY &, O 3 T WY O R s
S S o O IR T ORE WO S &, I TS Ty TS Wl s o S Y W W
T oy O S . T 5 0T O e o TR T IR N U, R OO N eaTT T e
TR TN T T | 3T N (OO T T N O IR T 100 TS O TR @S T

S T . B N Smeee (rrmSes SN0 o TS OO TS - 7 69 o TF W 5T O SR
. T OO T 0| TR R R O . T O T T NS O e R e T S
T TEANORTP TP I T Yoo TS YT TR B T O B W0 SRS 500 1Y SO S0 X O o7 SRR
W‘W E‘EEEE‘I%‘&EWWW%WWW ﬁEWWWW%WWWWW?I
I, O TS TR0 Wit oo T TR TR Sy T a5 Gy Yon o ol 9 U § Gon T TRV, Teaeae.
TR RS G Y BT N B R T e H I TR e T 9 5 5. 9 590 e § 9.9 5 e
TR O S ¢ B R TS T T O B ¥ TF T T TS BT O 55 o IS 9SS
%m ﬁwwmwwa&ma T T TR T T TS TNY S S e
TS P O O TS e Y § R P W W5 L W . B 5 s SO TRy o § e
R TS W T s W S o2 T Tas 9o ey e R WU o sl oo IO o TR o e
T T O WOt O O WY W S O SO . T WTRE TS Wl s S O SR
= T el

. TS RO on ([P Y Y WY Soae Yoy e Y| TN ee WY B0 .09 5.5 e 5. P TR e S W9
TR s WS Wy o ot | T T o SRan o o, TR e i SR (e O, 0. T WY woee
=wew = w m T TR ¥ TF 5595 % % ¥ @ Mr. Finance Minister, the time is running out. TREREN
3 N e T th ety Gagunipt tie ane . T Tow X TS ORNEe O TONE NS ST 9w
WWIWW?WW%? T . STy WY e e o e

| T TR U O TS W WTET 00 9t TS o TS O OW S, P N O S USSR 2004, BT
TR T T T RSy O U, T T T e e 0w | U K W . N S S O
TR, TR O T O W 5F O Y OF | TS 50 1.5 O e S WO I W e =
R e R R P Ty O N e AT T T T . RIS S T I s T SR B IR
IR S S YT I L R T ¢ § P TS WS TS COE S WS TS § B T ¥ OEE OO O
T TS TS O Y W OO U T OO T S ST K O N W 5 O S IS
TS WY e oy o S WO e S Y T iy O ¢ Ty O TS e
P W T W Y . T T TOOEE TR § S 9 T IS TONeee S TR e
THTFTIAT S O T s ¢ T T TS S TN 19T O o1 65 & N T e T asee

TS O T W O P OO, T O T O O O R S O T O S T 50 WSS O O
TF T TR TS 00T T T U0 AF 2004 B T e . e, B e e, $ 5F 9o S5 5w Thereis a
plethora of schemes. =E&88 W% 5 7590 TF W00 500 & 799 W% 5 ¢ 357 99 9O T S B S ® 1
TR S O Y OO0 O R S O SRS Wﬁﬁ:ﬁﬂﬁﬂﬁﬂwm ﬁwwwﬁﬂw
WL.,(W

MR. CHAIRMAN: Please conclude now because the time allotted to you is over long time back.



MD. SALIM : Sir, I will cut short my speech and make only points. 55 F i f- S T 99y Ty e « vy .
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path of development. ST & TS 05 s s e S e e S s T Y T I e e
.ﬁmﬂeww WW%@ EWW @+%WE+%%WWW WWW
T, T IS S oSy oF 39 w5l s57%s There is a growing gap in this country. We are sitting on a time bomb. The gap
between the have-nots and the have-lots is increasing. The Government is required to do a lot to bring down the gap and bring itto a
manageable condition. The gap should be bridged. Thank you.

MR. CHAIRMAN : Those hon. Members who want to lay their speeches can do so.

Now, | request Shri Kharabela Swain to take the floor.

SHRIKHARABELA SWAIN (BALASORE): Mr. Chairman, Sir, can | speak from this seat?
MR. CHAIRMAN: Yes, you can.

SHRIKHARABELA SWAIN : Sir, while dealing with the Budget proposals for 2007-08, let me first deal with the Economic Survey of
2006-07. One of the salient features of that Economic Survey is that India needs East Asian level of taxes since India has moved into
East Asian growth trajectory.



16.15 hrs.
(Shri Devendra Prasad Yadav in the Chair)

This sets the tone for the entire gamut of the Economic Survey. It says that it requires high growth rates with low inflation and it wants to
rein in inflation without demeaning the growth[R34].

That is the theme on which, time and again, the hon. Prime Minister and the hon. Minister of Finance of this country keep on
promising and insisting. The most important factor of this Economic Survey is, it will usher in growth essentially through growth that
removes supply constraint in agriculture and through infrastructure and social sectors.

Sir, two points have been specifically identified in the Economic Survey. One is retail. It has got the potential to link the distressed farm
sector to booming industry and service. The second one is tourism. The Economic Survey says that tourism can generate a large
number of low-skilled jobs. Broadly | can say that there are four or five specific indicators of this Economic Survey. One is an
organized retail sector to get a lag up, to boost the farm income and lower the price. India should be promoted as a 365-day tourist
destination. Measures to revive the debt market and encourage more individual and Fll investments in them, stronger regulation for
commodity future, no rushing in into the convertibility of the rupee and food loans to farmers should be provided against the Kisan
Credit Cards were also some of the indicators of this Economic Survey. But let me tell you that | am very disappointed, as many of the
people are with regard to the Budget of 2007-08. It is the hon. Finance Minister's tight rope walk between inflation and growth. He has
danced to the price tune and he has very insistently tried to save his Party, the Congress. The slogan of this Budget is inflation hatao
growth badhao and Congress Bachao. That was the main theme of this Budget. ...(Interruptions) | will not pass any comment against
him. Anyway, he is a new Member. ...(Inferruptions)

MR. CHAIRMAN : There should not be any cross talk in the House.
...(Interruptions)
SHRIKHARABELA SWAIN: Should | tell you that you should learn how to put a correct supplementary question? ...(Interruptions)

MR. CHAIRMAN: Please take your seat. | am not allowing. This is not fair. Please take your seat. | am not allowing you. Nothing will go
on record except the speech of Shri Kharabela Swain.

(Interruptions)™ &€

SHRI KHARABELA SWAIN : If you try to stop me, | will consume more and more time. You do not know me. | will not sit down.
...(Interruptions) 1 will consume more time. ...(Interruptions) You are also a new Member. So please sit down. ...(Interruptions)

MR. CHAIRMAN: Mr. Swain, please address to the Chair. Nothing will go on record except the speech of Shri Kharbela Swain.
(Interruptions)* &€
MR. CHAIRMAN: No, please take your seat.
...(Interruptions)

SHRIKHARABELA SWAIN : When you spoke well, | appreciated you. You should also know how to appreciate the good speech. So
you please sit downa3s].

* Not recorded

| have appreciated your speech in the past. You may remember it.

Let me tell you that the hon. Finance Minister has dealt - for about 15 minutes - with the issue of uplifiing the rural sector. He has
mentioned this in his printed speech. But | was surprised that even the Congress people, the hon. Members of the Congress Party
were not happy about it. They did not appreciate it. So, | will say that this is not a visionary Budget. It is set by political exigencies. This
was the best opportunity for any Government, given the high tax revenues and growth combination, to announce a big bang strategy
for sustained high growth. Why | tell this is for this reason. | appreciate what the hon. Finance Minister says. | agree to the point that the
GDP ratio is at its peak. The tax revenue has doubled. The fiscal deficit is a record low. The expenditure as a percentage of GDP is
the lowest. The growth has been unprecedented. | appreciate this. When | appreciate these things, | think that he had a great
opportunity to go for the economic reforms because the hon. Prime Minister and the hon. Finance Minister, time and again, say that
thev want a 9 per cent or 10 per cent arowth in the Eleventh Five vear Plan. Mr. Minister. how can vou do it? How could vou achieve



this 9 per cent or 10 per cent growth if you do not go in for a big bang economic reforms? You do not go for the reforms. You do not go
for the reforms with regard to the public sector undertakings, disinvestment in the public sector undertakings. You do not go for the
reforms in the labour sector. You do not go for the reforms in several other sectors to which | will come at a later stage.

Sir, | agree that they always talk about inclusive growth. They also mention about inequality. Inequality is a necessary fall-out of
growth. | know that. But it has to be corrected by subvention and policy intervention. | want to know where the policy intervention in this
Budget is. Where did the Government intervene so that the fate of the economy of this country is changed? Rather, the strategy of the
Budget for 2007-08, it seems to me, is governed by incrementalism. You just throw some money at a problem and you wish that the
problem will go away. The hon. Finance Minister — what he did is - has put more and more money in every sector like health,
education, Sarva Shiksha Abhiyan, Mid-Day Meal Scheme, infrastructure and he thought that all the prablems will simply vanish and
go away. But they will not go away because of this. What about the delivery mechanism? What about the delivery system?

| can tell you with regard to about 26 Ministries. By the end of last December, only 40 per cent of allocated money of those Ministries

has been spent. Can you spend the rest of 60 per cent within the next three months only — by 315t March? Can you do it? So, it is not
the allocation which matters. It is the delivery mechanism that matters. What has been the outcome? It is not a question of outgo. ltis a
question of outcome which this country is interested in. | am interested in it. The hon. Finance Minister is also interested init.

Now, | will come to the question of agriculture because agriculture is firmly associated with inflation. The hon. Finance Minister is very
much interested in doing way with this inflation. Please see the first several paragraphs. For about the first 10 minutes, he has dealt
with it. He tried to deal with the problem of inflation. Inflation, he said, is basically a constraint of supply.[rssl

It is a phenomenon. But you go through the Budget. Here the agricultre is only a theme. There is no clear cut agenda with
regard to agriculture. For the last 10 years, the production of pulses, rice, wheat and edible oil has been constant. You can ask me as
to what we were doing when our party was in the Government. | agree with this. But now the economy of this country has got a boost.
More than 9 per cent GDP growth is there. The Government has got more money now, the Government has got more leeway, and the
Government has got more space and more elbow room to deal with the problems of agriculture.

Sir, about 11.5 per cent of our farmers are facing misery. | would like to ask a question to the Finance Minister and to this Government.
What has been the provision in this Budget to deal with the supply side constraint on wheat, rice, pulses and oilseeds? Is it sufficient to
say that we would irrigate 24 lakh hectares of land and give Rs. 2,25,000 crore as rural credit? Even the hon. Member from the Left
Parties Mr. Salim was saying that merely increasing the rural credit will not help.

I know the Finance Minister has succeeded in doubling the rural credit within three years and he has even exceeded that. But why are
our farmers still committing suicides? | would like to say that one of the major steps that is to be taken to stop suicides of farmers is to
have a real crop insurance scheme which should be operative in this country. There is a crop insurance scheme now, but there is
nothing insurable under this scheme. It is only subsidy distribution by some banks. They are merely distributing the subsidy given by
this Government. On what basis are they distributing this subsidy? Every block has been taken as a unit. It means, if the crops in an
entire block are destroyed, then only the farmers are eligible to get some subsidy or some insurance amount.

Sir, you yourself are a leading farmer and you are leading the farmers' community. Do you believe that the crops in an entire block
would be wiped out totally any time? Is it possible? Several times we have insisted with the hon. Minister and with the Government to
treat the Gram Panchayat as a unit. If there is a crop loss in a Gram Panchayat, then the farmers should be eligible to get some crop
insurance.

Now, the Government says that the revenue collection has gone up by 30 per cent. Every year it is going up by 20 per cent to 30 per
cent. So, why do you not make more allocation for crop insurance. | would like to say with firm authority that if this crop insurance is
applicable in real sense, farmers' suicides will stop in this country. | said several times that during the tenure of the NDA Government,
the growth rate was only 4 per cent. We did not collect any revenue. That was the situation at that time. It was not because of any fault
of ours but because we took some very stringent reform measures, you are enjoying the results of that. That is what we did.

SHRI JM. AARON RASHID (PERIYAKULAM): Sir, this crop insurance scheme was introduced by the NDA Government. The hon.
Finance Minister has given Rs. 2,25,000 crore for rural credit. He is misleading the House. ...(Inferruptions)

MR. CHAIRMAN : Please take your seat.

SHRIKHARABELA SWAIN : Sir, the Left Parties are not only controlling this Government, but they are also controlling the economy of
this country and we saw an example of that this morning in the House.

SHRIJ.M. AARON RASHID : Sir, let him speak about the Budget. ...(Inferruptions)



SHRIKHARABELA SWAIN : If you say like this | will attack you more and more.[rR37]
MR. CHAIRMAN : Mr. Swain, please address the Chair.[R3g]

SHRIKHARABELA SWAIN : That is why, the Government is so scared of the Left. It is total capitulation in front of a Party which does
not have any agenda and the Party which has brought West Bengal, where they have ruled for the last 30 years, to an abysmal state.
Everybody knows that pretty well. But still, just to enjoy the power, just to enjoy the post of ministership, they are capitulating before the
Left...(Interruptions)

SHRIJ.M. AARON RASHID : They were with them also...(Inferruptions)
SHRIKHARABELA SWAIN : They themselves say that they were never with us. How can they just force us?...(Inferruptions)
MR. CHAIRMAN : Please address the Chair.

SHRIKHARABELA SWAIN : | will just make some points to the hon. Minister that Mr. M. Swaminathan, one of the greatest leading
agriculture scientists of this country has made. How do we go for proper utilization of every drop of water and should we go for that?
Have we done something? Have we indicated anything like that through this Budget? How to increase the productivity? Are the pilot
projects taken up for restoring the water bodies sufficient?

| think, the hon. Minister mentioned about Orissa when he said that in Karnataka and Orissa, the World Bank is going to sign
some agreement for the restoration of water bodies with us. | hope that very quickly, by the end of this month, as he said, it happens in
Orissa. | shall be extremely happy. | agree that this is one of the good projects. | think, the Government will also take very strong steps
in that regard so that not only in Orissa or Karnataka, but in other States of this country also, the hon. Minister will be able to say how
the water availability increases and how the rain water is stored for the irrigation projects.

The hon. Finance Minister has spoken about reforms in Agriculture Extension Service. ltis a good proposal. | thank him for that.
He wanted to create the Agricultural Technological Management Agency. But he wanted that the District Magistrate or the District
Collector would head it.

THE MINISTER OF FINANCE (SHRIP. CHIDAMBARAM): It is already so. That is the present set up.

SHRI KHARABELA SWAIN: All right. Then, | would like to inform him that the District Collector or the District Magistrate heads about
60 other organizations. Does he have any time to go for agricultural upliftment. So, | would appeal to the hon. Minister not to go by that
thing and kindly see that somebody else, some other specific officers, who will just deal with agriculture, heads this agency so that
something happens to agriculture. It will never happen if you ask the Collector to head it because most of the time not a single meeting
is held in one year.

Sir, lwould like to say something about fertilizer subsidy. Does it require a change, Mr. Minister? | think, it requires a change. We must
see to it that the fertilizer subsidy directly reaches the farmer. It should not go to the manufacturer of the fertilizer. It is only now that the
manufacturer or the factory owner who gets it. It never goes to the farmer. So, | would appeal to the hon. Minister to see to it that it
reaches the farmer and he should also see to it that the health of the soil improves.

As far as growth is concerned, | will come to the second point, which is with regard to the development of infrastructure. The high
growth can be sustained if the problems of poor infrastructure and skilled manpower shortages are addressed. The Budget has failed
to do so. The Economic Survey stated that there is a paucity of skilled manpower in this country. The Finance Minister says nothing
about it. He is merely increasing the number of [Tls. He did not mention anything about how to deal this problem.

Now, there are several news items where we find that by 2010, if this condition prevails in India, rather we will have to import some of
these skilled persons to deal with this problem. Shall we face this problem when India is supplying its skilled manpower to all over the
world? Does the hon. Minister think that just by merely increasing the number of [Tls we are going to solve this probjraglem?

What about the IITs? A country like India is having only seven lITs. Do you not want to have an IIT in an upcoming State like
Orissa? It is because Orissa has attracted now Rs. 4 lakh crore of investment; so many industries are just now coming to Orissa. But
we do not have skilled manpower because we do not have a single Central university; we do not have a single IIT. Do you not want to
have one of them in Orissa? A country like India requires not only seven IlTs but it requires about 500 IlTs. You can have more than one
in several States. Even in poorer and backward States like Orissa, Bihar, Jharkhand and Chhattisgarh you should have IITs. | would
like to appeal to do that. A kitty of big power projects, a fund for airport upgradation, a time-bound plan for clearing investments would
have enabled faster capacity creation, driving output supply and competition to keep the prices down. It would have happened if you
have given more stress on infrastructure.



As far as the infrastructure of power sector is concerned, it is the power which is required for 8 per cent or 9 per cent growth. It is the
power that is essential. Power is the engine of growth. With power cuts for six hours in most of the States, a peak power shortage of
over 12,000 MW, there could have been big effort for generation. Mr. Minister, did you do anything with regard to the power generation
through your Budget? Every year the Government suffers transmission and distribution loss of over Rs. 30,000 crore due to theft. But,
you have merely increased the allocation for this power sector generation. You have enhanced it from Rs. 650 crore to Rs. 800 crore
only. Only you have added Rs. 150 crore for the power generation. It is very surprising. You may say that it is the question of public-
private participation or cooperation but | do not have much faith in this that the private sector will come in a very big way for power
generation.

The hon. Finance Minister said that our country needs East Asian level of taxes. East Asian level of taxes is 8 per cent. But he
reduced the level of Customs Duty up to 10 per cent only, not up to the ASEAN level. He did not do it. Through the Economic Survey
he said that it should be done but he did not do it. Far from leading all items towards a uniform rate, the Budget tinkered with different
rates for different items. So, it has increased the scope of mis-declaration. It is going to happen. Mr. Minister, have you done it? If you
would have done it for a uniform rate, for most of these things this problem of mis-declaration would not have arisen. What the Finance
Minister did is that he really introduced some cut which is in an elitist way. He reduced the import duty on pet food from 30 per cent to
20 per cent.
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So, while there was no cut in Customs Duty to bring it to the ASEAN level, there was an elitist cut in the reduction in the import duty on
pet fo[r40]od.

It has now become a *a€| Now, the import duty on pet food has been brought down. In one of the newspapers it has been written
...(Interruptions)

SHRIJ.M. AARON RASHID : Sir, he has said a€|. How can he say that? Please expunge these words. &€, (Interruptions)

SHRI KHARABELA SWAIN : Sir, even in one of the leading newspapers it has been mentioned that pet food is being served by
Shrimati Sonia Gandhi in the Congress Working Committee meeting, and that is why, the import duty on pet food has been reduced.

Take for example the National Rural Employment Guarantee Scheme. Many Members have mentioned about it. | also know that while
you extended this service from 200 districts to 330 districts, you increased the allocation only by Rs. 700 crore. Why has this
happened? The Scheme is faultering. | say that this Scheme is faultering because many of the States have failed to lift even half of the
allocated amount. The hon. Finance Minister knows that the money is lying and it is not being spent, and that is why, he has not
increased the allocation. So, | come to the point of delivery mechanism again. | will just appeal to the hon. Finance Minister to see
what has happened to the delivery mechanism here.

With regard to forex reserve, the Government is proud and the hon. Finance Minister is proud that it has gone up to 185 billion dollars.
This Government could have created a strategic food grain reserve by using this reserve just like akin to US Qil Reserve. It could be
used for retail and that would have brought down investment to establish a supply chain. He could have done it. He could have funded
the infrastructure, which needs a sum of Rs. 14,40,000 crore. That is what is required. He could have done that.

* Not recorded

Another point which has been mentioned by one of the colleauges from the ruling alliance, Md. Salim, who is now sitting beside
the hon. Minister, is about the exemptions. It was required by the hon. Finance Minister to set the house of exemptions in order, and
because of these exemptions, there is a loss of tax revenue in the Tax GDP ratio to the tune of Rs. 1,75,000 crore. Secondly, | will
mention that this enables the corporate houses to pay as little as 19.5 per cent tax whereas the upper limit is 33 per cent. If the upper
limitis 33 per cent and the actual tax paid by them is only 19.5 per cent, that is because of these exemptions. He has merely tinkered



with that, and he has gone on for more and more exemptions while he has mentioned several times that there are too many
exemptions and these exemptions should have been done away with.

Then, | also told about reforms. 4€)(Interruptions)
SHRIP. CHDAMBARAM: Which exemptions? ...(Interruptions)
MR. CHAIRMAN: Shri Swain, please conclude now.
SHRIKHARABELA SWAIN : Sir, please allow me five more minutes.
MR. CHAIRMAN: You can take only two more minutes.

SHRI KHARABELA SWAIN : Sir, if the hon. Finance Minister is very unhappy about hearing these unpleasant words, then it is better
that we will not say anything. ...(Interruptions)

SHRIP. CHIDAMBARAM: | only asked you which exemptions. ...(Interruptions)

SHRIKHARABELA SWAIN : I will mention about those things at the time of discussing the Finance Bill and not now because that was
the time matters relating to taxes will be discussed.

Why is it that the Pension Regulatory Fund Bill has not been piloted in this Parliament even though it has been cleared by the Standing
Committee on Finance almost two years back? The Left Parties always say that they are concerned about the poor people and they
say that you increase the capital gains tax and corporate tax. But | would like to know how much of money has been given by this
country to the pension holders. There will be a time after some days the Government will have no money except giving pension to the
retired employees.[Ri1]

That is why all the parties combined together, except the Left, agreed that the Pension Fund Regulatory Bill should be passed. It is just
because of the Left that this Bill has not been brought. So, most of the time, in a way, they are running this Government. Most of the
time, they successfully blackmail this Government...(Interruptions)

MR. CHAIRMAN : Nothing will go on record except the speech of Shri Swain.
(Interruptions)™ 4€,

SHRIKHARABELA SWAIN: Sir, with regard to health, the hon. Finance Minister said that 22 per cent increase is there. | would not go
into the details about it. But | would like to know from the hon. Minister as to what happened to the six of the AlIMS-like institutions,
which our NDA Government declared, and which our Prime Minister laid the foundation stones. Every year, when we appeal to the
Health Minister, he says 'only the boundary walls have been constructed.' For how many years they would show us only the boundary
walls? Mr. Finance Minister, is it your progress? What has happened in Patna where an AlIMS-like institution was to be opened?
Have you done anything about this? Is it the success, is it the growth that you are talking about?

Mr. Chairman, Sir, all the time, the hon. Finance Minister is talking about the pilot projects. When our Government was in power, the
then Labour Minister Shri Sahib Singh Verma initiated something about the insurance for the unorganized sector. But now, the hon.
Finance Minister says that Arjun Sengupta

* Not recorded

Committee is giving them the Report and as per that Report, they would act about the pilot projects. They are just talking about pilot
projects after pilot projects after pilot projects. This is the only thing, which this Government knows. They just talk about only the
introduction of the pilot projects. But what is the ultimate result, we do not know.

T R . 0 s (WS | S e N . e oo . (Interruptions)



MR. CHAIRMAN: No cross talk please.
SHRIP. CHIDAMBARAM: What did he say?

SHRI KHARABELA SWAIN : One or two months before the dissolution of the Lok Sabha, Mr. Sahib Singh Verma, the then Labour
Minister declared that he was chalking out some plan...(Inferruptions) You can say that you did not do anything....(Interruptions)

MR. CHAIRMAN: Mr. Aaron Rashid, please take your seat.

SHRIKHARABELA SWAIN : | am asking you Mr. Minister that when you are getting the credit for the NREGP and other things, why do
you not get the credit for this also? It is because you are having the proletariats like the Left! You do something about this. Merely
telling about the pilot projects will not suffice.

Last but not least, Mr. Finance Minister, | would like to bring it to your notice another very important point. Now, in the name of AIDS
and HIV education, some books have come. | have got some literature, which have been provided to the teachers and they would
teach it to the students of Class VI. | cannot show it to you because it is out and out pornography. One of the literature says that 'the sex
education course helps to curb the teenage pregnancy’. 'No sex education please, we are Indians'. Will you simply go for that? The
Muslim Clergies are opposing it; the Jains are opposing it; the Hindus are opposing it; and the Christians are also opposing it. So, |
would appeal to you, Mr. Finance Minister to kindly tell the HRD Minister that he should not go in for this type of sex education to the
Class VIl students in the name of just dealing with HIV and AIDS.

9o5w@l This is not the occasion to raise it here.

a€|(raTs)
. IR T s (R D) | . RS RS, T SRS N T W IS e Oy

TS . TS ¢ I W90 Bk e o O e TS S T O O e 90 e ¢ 5 S0

WW?%WWW T

TERERES . YRS | T ST TUES 5 W S T S Y 5 O S ey S Sy 9 TS
W%WI%WW%WWI

TS TS TR e B e, e e

MR. CHAIRMAN: Nothing will go on record except the speech of Prof. Chander Kumar.

(Interruptions)* &€}



* Not recorded

SHRI M. APPADURAI (TENKASI): Our Prime Minister while replying to the debate on the Hon'ble President's address told us in this
august House, that river water, the life source of human beings unite as and not divide* us and requested political parties to treat water
as a national asset. All leaders had given us this advice. I also welcome and endorse it. But our Finance Minister knows the need for
proper utilisation of river water in our country. Our Hon'ble Finance Minister must be knowing the bitter political battles that are
being fought in many States and between States in our country.

As there 1s no clear unambiguous policy to share the water resources and no adequate steps are being taken by our gowt. to
discuss and decide this issue, people see only flames in rivers. Please look at the allocation for irrigation purposes. He knows the sad
stories about the sufferings of our farmers. Yet he has allotted only Rs. 11,000 crores for the whole of India which has 30 States and
105 crores of people.

In the same budge our Finance Minister has graciously allocated Rs. 96,000 crores to strengthen our defence. As it is a
sensitive issue, [ am not commenting on it. While this expenditure goes on rising year by year, will there be any end to it? It is time
that our nation consider it seriously. Is it not a symptom to show that one too have been pushed into the arms race.

While irrigation has received a meager amount of Rs. 11,000 crores, the Finance Minister had told us that our Banks will lend a
credit amount of 2 lacs to our agriculturists. It is only a recommendation. It is not allocation. You are only indicating the place where
they could borrow. You are not lending or borrowing. Our bitter experience tells us that for the large number of small land holders this
is just a fairy tale.

In India, our Finance Minister has at last accepted that the price rise is due to manipulation and speculative market and not due to
dire scarcity.

*The speech was laid on the Table.
Online trade in food grains had been there and this govt. failed to curb it and hence we are forced to pay through our nose.

Even after the submission of the Budget, many more items of goods and primarily cement and other essential needs for
construction went up and our Finance Minister had to plead for the mercy of the cement cartel. Our Finance Minister had been telling
this notion that private trade and private investment is making our country into a terrestrial paradise, but now he is also lamenting over
inflation and price rise.

Hon'ble Finance Minister I request and appeal to this gowt. to introduce a new system of information, on monthly basis, if not
daily.

Let me tell you, as a common man, I am thrilled to read and hear about the high rise in the share market every day. And our
Prime Minister and Finance Minister regularly furnish details about ocean of foreign investment in our country. You are also
announcing about the rise in the volume of foreign exchange reserve. Though these matters are beyond the comprehension of the
common voters, yet this brings cheer to the demoralized people.

I only request on behalf of the youths in India, and as a citizen, our govt. to publish regularly every month as to how many India'n
youths are employed in the newly established industries in India. As you declare that our country is growing the rate of 9% and so on,
then there must be an increase in the employment also. Please indicate it regularly.

In this budget the Finance Minister has not mentioned anything about unorganized sector, unorganized labour and any welfare
measures to them. In India around 10 crores peoples are engaged in small trade. Now, many big companies in India and many MNCs are
entering into this small trades and due to their arrival in small trade, the 10 crores small traders are lost their job and business. So the
Finance Minister should take any steps to safeguard these small traders.

In this budget, the Finance Minister has not announced any plan or steps to be taken to curb or abolish black money in the
country. As well as he has not mentioned anything about to collect income tax arrears of around Rs. 7,40,0001- crores from the rich,
businessmen, corporate.

The Finance Minister also has not allocated enough fund to Sarvashikhsha Abhiyan Scheme to provide basic facilities to the
school and poor children in villages. The money allocated for youth programme is very meager and it is only".45% only. I request
the Finance Minister to allot more fund. I also request the Finance Minister to allot more and enough fund to the welfare of Women,
Children and for the development of backward classes.

In India still around 26 crores of people are living below poverty line and 65% of them are living in villages. What are the
steps being taken by the government to eradicate poverty in India and what are the, steps being taken by the government to uplift
them. Moreover, around 60 lacks people, mostly women are engaging and earning their livelihood in beedi industries and the



tax/customs duty in beedi has also increased from 7% to 11 % which will affect the beedi workers directly. So the finance Minister
should take some relief measures to the affected beedi workers in the country.

I also request as our country is growing and developing the ban on recruitment to government jobs and public sector must be
withdrawn immediately. As these measures are missing, this budget had not pleased any sector. That is the merit of this budget. Our
Finance Minister's budget had apportioned equal .

SHRI C. KUPPUSAMI (MADRAS NORTH): Sir, | rise to participate, on behalf of my Party DMK, in the General Discussion on the

General Budget presented by the hon. Finance Minister, Thiru P. Chidambaran in the House on 28 th February, 2007. It has got lot of
salient features which would go a long way in benefiting the common man and therefore, the UP A Government headed by Dr.
Manmohan Singh under the overall guidance of UP A Chairperson, Annai Sonia Gandhi. | heartily congratulate our hon'ble Finance
Minister, Thiru P. Chidambaram for this. | welcome the Budget and its progressive measures, namely focusing on Agriculture Sector
like more allocation of funds for agriculture, massive programme for repair, restoration and renovation of water bodies, the agreement
for Tamil Nadu has already been signed, farm credit target increased for this financial year etc.

Wiriting off of agriculture loans :

There are various social welfare schemes which have been brought forward for the benefit of common masses by our leader
Dr. Kalaignar, Hon'ble Chief Minister of Tamil Nadu. Dr. Kalaignar has brought forward Agriculture Loan writing off scheme under
which. more than Rs.7000 crores have been written off by the cooperative banks in Tamil Nadu. That is the reason why the incident of
farmer's suicide is not reported from the State of Tamil Nadu because it is a boon for the farmers who lose all their crops due to
natural calamities and other disasters. would urge the Centre to bring a similar scheme throughout the country and to give
compensation to the State of Tamil Nadu towards the revenue loss to the State Government due to writing off of agriculture loans to
farmers.

Education Sector:

The former Chief Minister of Tamil Nadu, Thiru Kamarajar started the noon meal scheme for school children which has now been
extended by our beloved leader, Dr. Kalaignar up to high school with nutritious meals and serving eggs also twice
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a week. We welcome the Mid-day Meal scheme extended in this Budget to 3427 educationally backward blocks. Similarly, one lakh
scholarships for class 9-12 students, interest-free loans for industrial training institutes, two lakh teachers to be appointed during this
year and 5 lakh new class rooms are welcoming features in the Budget. With this Finance Minister effort Kamarajar dream will come
true.

Strengthening of PDS system:

One more achievement of Dr. Kalaingar is that rice is being distributed to the people in BPL at Rs.2/- per kilo through Fair Price
Shops. To control price rise, |would suggest to the Government to strengthen the Public Distribution System and to issue all essential
commodities through Fair Price Shops. For example, in Tamil Nadu, the system of Public Distribution is very strong and streamlined
and people are getting rice at the subsidized rates. The Government should also take measures that all essential commodities are
distributed through the PDS System. NABARD should take care to procure the pulses and oilseeds from the farmers with minimum
support price and distribute them to the public to maintain the price level and to reduce the handling and transport costs, and
eliminating the middlemen.

Social Welfare Measures .



Keeping in view that a large number of workforce are in the informal and unorganised sector, the Government of Tamil Nadu under the
leadership of Dr. Kalaingar have brought forward a progressive legislation for providing social security and welfare measures to those
workers. They have listed out various categories of workers like cobblers, barbers, washermen, rag pickers, fishermen, agricultural
workers, handloom workers, rural artisans, etc. who can register themselves with the Labour Welfare Board, on free of cost. The
registered workers are given Rs.1 lakh against accidental death; Rs, 15,000 in case of natural death and Rs.2,000 for cremation
expenses to the next kin of the workers. | would request the Hon. Finance Minister to adopt these schemes and implement them at the
national level, as he has announced insurance cover for rural landless in this Budget.

For education of their children, the workmen are getting from Rs. 1000 to Rs.6,000 for the purpose of education from the level
of 10th class to higher education. Rs. 2,000 for the marriage expenses and Rs.6,000 as maternity benefit to female members. Those
workers who are registered with the labour welfare board for a minimum period of 5 years, on the completion of 60 years, they will get
Rs.300/- p.m. as pension.

National Rural Employment Guarantee Scheme:

We welcome extension of National Rural Employment Guarantee Scheme from 200 districts to 330 districts. Sir, as the House
is aware, Dr. Kalaingar has brought forward a scheme, with his visionary outlook and egalitarian approach, in Tamil Nadu under which
unemployed youth who are registered in the employment exchange are given cash assistance as a relief and part of the welfare
measure. The landless poor farmers are also being given two acres of agricultural, developed land so that they poor people can use
the land for productive purpose and earning their livelihood. | would request that this should be taken as a model scheme and
implemented throughout the country and the State of Tamil Nadu should be given grants for this purpose.

Interim Relief - 6t Central Pay Commission :

Sir Iwould urge upon the Hon. Finance Minister to announce interim relief for the employees of the Central Government since

the final report to be submitted by the pth

implementation.

Central Pay Commission would take more than one year from now, and thereafter its

Therefore, | would request that pending the final report, all employees of the Central Government should be given interim relief, since
the cost of living index is going up and the hike in their salary is overdue.

Income- Tax Eemption Lmit:

Income tax exemption limit has been increased by Rs.10,000, extending to Rs. 1,10,000 in the case of salaried people and to
Rs. 145,000 to women employees. At the same time, education cess on all taxes has been hiked from 2% to 3. | would therefore,
request the Hon. Finance Minister to increase the IT exemption limit to at least 1,30,000 so that some relief will be given to most of the
salaried class whose salary has increased only marginally.

Ned to bring Aendment to it act to exempt PSU employees allotted accommoda tion:

Sir, 1 would like to draw the attention of the Hon. Finance Minister to the news-item appeared in the Times of India, dated gth
March, 2007, under the caption "Budget brings Higher tax for PSU employees - New Act, More Burden". It says that the proposed
amendment of the IT Act, on the valuation of perquisite in terms of housing accommodation given to PSU employees, will increase
their taxable income by 20%. But if the employee pays rent, the amount will be deducted from the taxable amount. The Hon. Finance
Minister in his anxiety to tax pergs and benefits being extended to employees of multi national companies, even employees of State
Government undertakings and Central Government undertakings who have been allotted quarters are being taxed, as if it is taken as
house rent allowance. Most of the employees who have been allotted quarters by the Government Undertakings are staying there
because of compulsion, as their services may be requisitioned at any time by the employer and during emergency. Moreover, the
quarters that are allotted are only unfurnished and should be considered as a welfare measure. | would therefore strongly request the
Hon. Finance Minister to bring forward amendment to section 17 of the Income-tax to exempt all PSU employees, as is given to the
employees of Central Government and State Government, from the levy of income-tax, the value of accommodation given by the
Central or State Government undertaking.



Need to hike interest rate on EPF:

Now the Hon'ble Finance Minister has made so many announcements for Senior Citizens like tax relief of Rs.2,000, Exclusive
health insurance for them, Reverse mortgage scheme and we welcome and appreciate those progressive measures. Now that the
joint family system has collapsed, senior citizens have to depend on their own savings and terminal benefits like EPF. Since the
interest rate on EPF being paid to workers at the time of retirement is negligible, as a welfare measure, [ would request the
Government to create a separate fund to provide remunerative rate of interest on EPF to workers so that they are not subjected to
market fluctuations.

Inter-linking of major rivers:

As | mentioned earlier, massive programme for repair, restoration and renovation of water bodies would go a long way in
judicial and optimum use of water resources. Earmarking the fund of Rs. ,800 crores to NABARD for planning of 70 lakh structures as
a new programme for ground water re-charge is a welcome measure. We would suggest to the Government to take the programme of
Inter-linking of major rivers in the North with the Pen insular rivers in the South seriously and expedite all the ongoing projects. | would
urge upon the Centre to expedite this project phase-wise so that all the riparian States get water for irrigation and other purposes
without discrimination. As the Hon'ble Prime Minister has made a remark on the floor of the House recently, national water policy may
be evolved to deal with the problems of water disputes between various States.

With these words, | support the General Budget with the hope that the Hon. Finance Minister will favourably consider all the
suggestions which | have made.

SHRI D. NARBULA (DARJEELING): Sir, I must first of all congratulate the Hon'ble Finance Minister with whose efforts the rate of
G.D.P. has improved from 7.5 % in 2004-05 to 9% in 2005-06 and expected to 9.20/0 in 2006-07.

In this year's budget the Gowt. has given importance in the education and health sector. The allocation for education has been
enhanced to Rs.32,353 crores and for health and family welfare to Rs.15,219 crores.

For Sarba Siksha Abhiyan the amount provided for this year is Rs.1 0,671 crores, and for strengthening the teachers' training
institutions a provision of Rs.450 crores has been made.

This budget proposes to appoint 2,00,000 more teachers and construct 5 lakhs more class rooms. The amount provided under
this scheme should be properly utilized.

For mid day meal schemes Rs.7,324 crores will be provided. In addition to the children in primary classes, the Gowt. proposes
to cover children in upper primary clases of 3427 educationally backward blocks. Here I would like to suggest that a monitoring
committee should be constituted so that the amount provided under these schemes shall be properly utilized and the poor students get
benefit.

The central govt. also proposes to introduce MEANS CUM MERIT Scholarship. Under this scheme selection will be made
through a National test from among the students who have passed class VIII. The selected student will be given Rs.6,000/- per year for
study in Class IX, X, XI and XII. The govt. proposes that 1 lakh scholarship may be awarded every year under this scheme.

This budget has allocated Rs.611 crores to provide Post Matric scholarship to Scheduled Caste/Tribe students and provision of
Rs.91 crores has been made for similar scholarship to the students belonging to social and educationally
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backward classes. But considering the percentage of the population of the OBC in the Country this allocation is not adequate so I
propose that the amount should be enhanced.

Under Rajiv Gandhi Drinking Water Mission 34,000 schools have been provided drinking water supply till December, 2006, and
for this scheme the allocation has been enhanced from RsA4, 680 crores to Rs.5,850 crores now for the year 2007-08 and for sanitation
the Hon'ble Finance Minister proposes to increase the provision from Rs.720 crores this year to Rs.954 crores next year. I would like
to bring it to the knowledge of the Hon'ble Finance Minister that several primary and secondary schools in the interiors of my



constituency have been deprived of drinking water and sanitation facilities. Several coAeducation high schools and Higher Secondary
schools have been facing great sanitation problems, so [ hope that the problems of these schools will be redressed during this year.

The Finance Minister in this year's Budget has kept provision to encourage the farmers. In my constituency 'Darjeeling' though
Tea is the main crop, a large number of farmers depend on agriculture. Cardamom (Big) and Ginger are the main crops. Besides these a
large number of people also depend on other agriculture products vegetable and floriculture. But for the last few years the cultivation
of Cardamom (Big) and ginger are effected and destroyed by some disease. 1 appeal to the Hon'ble Finance Minister to keep some
provision for providing treatment so that the Cardamom (Bib), Ginger and other crops are protected and save these poor farmers from
being ruined.

Tea is one of the important crops, which fetches a good amount of foreign exchange. The tea bushes which were planted more
than 100-150 years ago really need replantation and re-juvenation for its survival. I am thankful to the Hon'ble Finance Minister for
giving a special package of tea fund in this year's budget.

I congratulate the Hon'ble finance minister for introducing a new scheme called AAM ADMI BIMA YOZANA which will
provide security to the unorganized workers under this scheme he has proposed to extend death and disability insurance cover through
Life Insurance Corporation of India to the rural land less house holds.

Under Rajiv Gandhi Vidyutkaran Y ozana this year's budget has increased the allocation from Rs.3,000 crores to Rs.3,983
crores,

The UP A Gowt. has made target to electrify the entire villages in the country by 2009 but several villages of different blocks in
my Constituency have not been electrified yet. So I hope that special consideration will be given to the people living in the interior
villages of my constituency.

Finally I thank the Hon'ble Finance Minister for giving additional benefits to the assesses by increasing the threshold limit in
different categories.

I support this General Budget placed by the Hon'ble Finance Minister before this august house on 28" February, 2007.

DR. PRASANNA KUMAR PATASANI (BHUBANESWAR): Mr. Chidambaram was good at playing around with words, but over a period
he sounds bogus and boring. It took some time for the merchant of dream budget to expose himself and attract all-round denunciation.
Gone are the days when Chidambaram used to advise the Indian farmer to stop cultivating wheat and vegetables for the world market is
already flooded with these items instead go for cut flower and cash crops. He also promoted prawn cultivation on hugely fertile land.
To unearth black money he advocated voluntary disclosure scheme. He was the darling of the neo-rich, he promoted playing in the
stock market and spending excessively on consumer durables and cosmetics. But that was the Finance Minister of the post-
liberalisation nineties.

The new UP AFM is the latest middle-class tormentor. To say that the budget for 2007-08 is lacklustre is to repeat the obvious.
The Finance Minister's new-found love for the farm and rural sector will not yield anything. At best it will fatten the pockets of
politicians, bureaucrats and middlemen. In any case, the Economic Survey uncovers the banality of UP A claims on rural spending.
Sarvasiksha Abhiyan, which the NDA government launched with great vision, is today in total disarray, thanks to a scheming, absentee
minister at the helm. All allocations for education will go down the drain, under Arjun Singh, the Economic Survey has conceded that
much that the total literacy cannot meet the target. But the increased cess will further pinch the common man.

Under a government, that came to power in the name of aam aadmi, according to a recent survey, almost 47 per cent of a salaried
person's income is taken away as tax. The indirect tax is the biggest loot. In the name of service tax the middle. class is forced to eke
out a wretched living. From telephone, ball pen to school notebooks, even a cup of tea in a decent hotel is taxed. When the FM talks of
additional Rs. 1,00,000 crore tax mobilisation he is talking about further
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taxing the common man, for most of it will come from direct and indirect taxes. The tragedy is a small or medium businessman is taxed
heavier than big MNCs or desi tycoons.

Import duties have been cut. The Finance Minister proudly claims that hundreds oftonnes of food items are being imported to
control the price rise. But the Indian farmer is still under rural indebtedness. His produce does not get better remuneration even though



we pay double the amount for the imported stuff. To tackle rural indebtedness, the FM has no idea.

The Congress has spiked India's dream. The NDAleft a booming economy. We were exporting wheat and other food items,
stocks were overflowing, there was no scarcity for anything. Inflation was at the lowest at 3.5 per cent, interest rates low, infrastructure
industry was peaking. For two years UPA reaped the harvest of this buoyant economy left by the NDA. Things have changed and the
Chidambaram budget proves the party is over. Our experts analyse this in greater detail.

Nobody had ever accused Chidambaram of being a pet lover. But the irony is that he has made pet food cheaper, while he insists
it will take two to three years for tackling food scarcity. Budget is no magic wand for price control, he says. It is not a matter for low
joke as Lalu Yadav has made it out saying that the BJP people are fond of going for walk with their chained

pet dogs. The serious side is most pet food items are imported and the duty cut helps MNCs make a killing in the Indian market.
This is poor man's budget, UPA brand.

The budget presented in Parliament shows that Congress refuses to learn any lesson. At a time when the common man feels
deeply distressed about the high cost of his daily meals, it was astounding to hear the Finance Minister exult about the "good news for
cat and dog lovers", and announce that the duty on pet foods had been reduced from 30 per cent to 20 per cent.

This government's mandate was: relief for the aam aadmi and kisan. But this budget is a total betrayal of this mandate.

Common man (Aam aadmi) is crushed by inflation and has shown his anger by turning UPA out of power in Punjab and
Uttaranchal. Government concedes that in the current year that is 2006-2007 inflation rate is estimated at between 5.2 to 5.4 per cent,
which is higher than last year.

But if we take a look at the prices of essential commodities, prices have soared by 50 to 100 per cent. Finance Minister says
that he is concerned over inflation and has taken various steps in the past and has promised various other measures in the present
budget. But, there is big gap between what the government says and what it does.

It is beyond doubt that one of the major reasons for prices of essential agricultural commodities to rise is forward (future)
trading system introduced in 2004. Making a beginning with only a few commodities, today forward trading is allowed in 92
commodities. Experts have given ample proofs that prices of pulses and food grains have been rising in leaps and bounds due to forward
trading in these commodities. Sometime back government had withdrawn two pulses namely tur and urad from forward trading list and
now in this budget Finance Minister has proposed to withdraw rice and wheat from the list of forward trading. While the system of
forward trading is causing havoc for the common man, the Finance Minister instead of imposing a blanket ban on forward trading has
only promised that commission will look into this whole issue. This clearly shows government's unwillingness to bid farewell to this
anti-people forward trading system.

In normal market, price of a product is determined on the basis of its demand and supply in the market and generally the limit of
total business is determined by the total production. It is observed that on any single day the quantum of business in different
commodities is 5 to 10 times more than its annual production. Once future market starts working, money plays its role. Big dealers and
companies may keep on purchasing future deliveries and in absence of supplies prices continue to rise and an artificial scarcity is
created in the market. This happens in other countries of the world as well.

Recently, companies have started making purchase of agricultural produce from the farmers directly or through mandis.
Supported by deep pockets, these companies are even purchasing the future deliveries of these commodities, which mean these
companies have purchased the present and are purchasing the future also. Anybody who dares to sell any commodity in future without
really possessing the same, these companies take the price to a much higher level using their financial muscles, and thereby such
people incur heavy losses. In this way stocks with these companies keeps on rising and also their power to enhance the prices of these
commodities.

Price rise, especially in essential products, has been there in this country, but future trading in commodity market have made the
problem of inflation even more acute. If we have a look at the data of future commodity market its worth noting that due to the future
markets the prices of essential commodities have increased significantly and the same has affected the consumer badly. The more
distressing is that the benefit of higher prices does not reach the farmers.

In the last season farmers could get price of wheat in the range of Rs. 700 to Rs. 800 per quintal whereas the same wheat
attracted much higher prices in the future market. As such future market benefit hoarders, agents and various companies, both domestic
and foreign, engaged in agricultural marketing. Sometime back an alarming case came to light where the government had made an
agreement with Australian company regarding import of wheat, which made huge purchases from Indian farmers at a much lower price
than what it was paid by our government. In fact, future market in commodities on the line of share market is an alarm bell for the
people of this country. This kind of system will make the life difficult for the common man. We have to put limits on speculative
activities. We cannot put the majority population's life at stake for speculators who are not even 0.1 per cent of the total population.

The UPA policies ofthe last 32 months, despite the sycophantic media hype, have completely undermined the healthy growth
process and taken the nation to a path of rising inflationAcum-increasing interest rates spiral. If the present trends continue for another
two years, then India will land straight into a financial crisis of the type East Asia and Latin America experienced in the 1990s, and
from which these countries are yet to recover even today. These countries were booming economies, with growth rates of 10 per cent



per year for two decades running. East Asian countries were called "Economic tigers". The World Bank and the IMF eulogised them as
models to follow because they "had got their basics right". They however obviously had not got their basics right, because three years
after the eulogy these nations went into deep financial blowout in 1997 from which they have yet to come out. The same can happen to
India and for the same reason.

Thus we need to temper and moderate our euphoria about the recent spurt in growth rates ofGDP. There is however nothing in
the track record of the UPA to indicate that they have the knowledge or guts to correct for the pitfalls that lie ahead, and by bold
reforms to contain India's looming financial crisis.

In fact, the UPA government has tried to brave it out by bravado and easy media hype to discount the real malaise in the
economy that threatens a growth slowdown in the coming years.

The Finance Minister Mr. Chidambaram is equally clueless about the sustain ability of the high-growth rates in GDP. He boasts
that in no other Finance Minister's tenure has GDP grown so fast and for so long. But the sectors that have contributed to the growth
have nothing to do with the Finance Ministry. The Economic Survey put out by his Ministry itself points out that nearly 70 per cent of
the GDP growth is due to the service sector, and that too in private trade, transport, communication and IT which are growing in spite
of the meddling by the 'other IT - Income Tax Department-of his Ministry. In utilities-electricity, gas

and water supply-there has been a deceleration in growth. Who is responsible for that?

The Finance Minister can contribute to growth by encouraging investment by giving tax incentives, lowering interest rates,
controlling money supply, and giving tax deductions for services provided by companies to their employees. But this Finance Minister
has done the exact opposite by frequent IT raids, taxing perks irrationally, raising interest rates on loans, and printing money to
accelerate money supply beyond the threshold of 14 per cent per year rate, suffocating the economy with high cost of capital and
inflation. This is a sure prescription for stagnation.

And who else but the Finance Minister must bear the responsibility for inflation and rising interest rates? Inflation is entirely
due to permitting forward trading in foodgrains, and the rise in money supply from the illegal foreign funds coming into the economy
via the Participatory Note [PN] route. These two factors are entirely due to Mr. Chidambaram. He had been forewarned by the RBI and
SEBI, besides by the Tarapore Committee. Only now when inflation has hit the economy, the Finance Minister has woken up to
suspending the forward trading in foodgrains. But what about the PNs?

Moreover, if Mr. Chidambaram claims credit for nine per cent growth rate in GDP, will he also accept responsibility for the
poor investment in agriculture and the rising unemployment in the country? By frequenting discotheques no Finance Minister can learn
about the sustainability of the growth in GDP.

This is the first time since 1947 that fresh loans have fallen short of interest payments on past loans taken, and hence represents
the feared debt trap into which the economy has fallen. This one single deterioration in the nation's finance should sound alarm bells
loudly. It represents the monumental failure of the Finance Minister as well.

Agriculture has averaged a miserable 2.3 per cent in growth rate in the last three years, while the nationalised mining sector has
undergone a decline. In the manufacturing sector, traditional industries which need to be modernised such as textiles and small
industries, have been starved of bank funds and hence performing poorly. The Economic Survey points out [p.176] that investment in
agriculture has been steadily declined over the last ten years, and is at present at an all time low of a mere 1.8 per cent of GDP. It is a
settled fact that unless agriculture grows at a rate not less than four per cent, a high GDP growth rate in the economy cannot be
sustained without inflation.

Moreover, given the low yield per acre and per farm hand, the productivity in agriculture cannot be improved without enabling
100 million youths in the rural areas find other jobs than in agriculture. There is nothing in the Budget of Mr. Chidambaram about this
important concern.

Thus, the 2007-08 Budget is anti-developmental budget, a hotch-potch of financial allocations without any strategy, stated
objectives, priorities or direction.

MR. CHAIRMAN : Except the speech of Prof. Chander Kumar, nothing is going on record.
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MR. CHAIRMAN: Mr. Aaron Rashid, please take your seat. Why are you agitated?
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SHRIHITEN BARMAN (COOCH BEHAR) : Hon. Chairman Sir, | rise to speak on the Budget 2007-2008 presented by Hon. Finance
Minister, on behalf of my party All India Forward Bloc.

Seventy percent of the population of the country live in villages. They are farmers and there is nothing worthwhile for them in this
Budget. Funds have not been allocated for irrigation, checking of soil erosion etc. more funds should be allocated for development of
agriculture.

The Government has failed to check inflation. Common people are unable to purchase foodgrains. Various indirect taxes have been
imposed on people. Specific steps should be taken to check inflation.

Public Distribution System is at stake due to globalization policies. But the Government is duty bound to provide foodgrains at cheap
rates to the common people. Thus more funds should be allocated to strengthen the Public Distribution System.

In different parts of the country SEZs are being set up but small industries are being overlooked. As a result the colonial powers are
grabbing agricultural land for industrialization and small industries are being ruined. Thus the economic sovereignty of the country is
adversely affected.

There is no specific scheme for the jute industry in this Budget. Jute growers are not getting remunerative prices and the industry as a
whole is on the verge of destruction. Therefore adequate funds should be allocated for jute industry and to save the jute growers, Jute
Board must be set up.

Though funds have been earmarked for the Scheduled Castes and Scheduled Tribe people, but it is still inadequate. To safeguard
these people of the backward communities, a strong infrastructural set up is required and for that funds are needed.

As far as Sarba Siksha Abhiyan is concerned share of the Central Government has been brought down to fifty percent from seventy-
five percent.

*English translation of the speech originally laid on the the Table in Bengali

Resultantly, most of the states will be compelled to disband the scheme and the target would not be achieved.

There is a proposal to increase the insurance premium of the senior citizen from Rs.15,000 to 25,000. This would not be
beneficial to the senior people. So it should be reviewed

North Bengal includes six districts of Cooch Behar, Jalpaiguri, Malda, Darjiling, North Dinajpur and South Dinajpur. They may be
declared as tax-free zones so that agro-based industries can be set up there. Besides, last year only five crores were allocated far six
districts of North Bengal Development Council. This years Rs.100 crores should be allocated for the council.

I urge upon Hon. Finance Minister to keep these points in mind to respond in his reply.
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): Are you supporting the Budget?
...(Interruptions)
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(Shri Varakala Radhakrishnan in the Chair)
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MR. CHAIRMAN : You have taken more than 15 minutes. Please conclude.

MR. CHAIRMAN: Please conclude now. You can place the remaining part of your speech on the Table of the House.
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MR. CHAIRMAN: We have a very long list of speakers. If the House agrees, we can extend the time by two hours, that is, up to 8
o'clock.

SEVERAL HON. MEMBERS: Yes.

MR. CHAIRMAN: The time is extended up to 8 o'clock.



Shrimati Sumitra Mahajan, you can continue now.[r57]
18.00 hrs
DR. K.S. MANOQOJ (ALLEPPEY): Sir, please take 'Zero Hour' first...(Interruptions)

SHRIKHARABELA SWAIN : Sir, let us have the discussion first and then 'Zero Hour'...(Interruptions)

T BT T0s T B || T T OF O T 1 O . § Y. O e 9 B W . B
JEFE R SIS WY 90 T TONOTSTT T °F TR © TN TY W O . T TS TS P NS S99
S T P e O S T I TR, Y. e O O OIS e O S O Y TS,
TR T 15 TN S .S T W R T S5 YT 5 U SR O Y | P D W S B onl
T O Y O TS . T . T IO TR TS (e Y U T T O Y 5F RS S
S, R O RS ST O T 5 Y € T ST IS O SeaeTy| O 9t T ¢ Y S
AT T T T N S T OO T, 9 L TS S Y S ST TS, B T Y TEORWE O W
s S 5. TR oo S Jonmar 45, 46 I 47 SEREnCEY W St O Voo MU ogc Soee. B | NS, P SRR
TR T R SR WS RS N TN RS § TORRK TS W e, B 0 O I o R B
T T R T O O ST O 1.9 O O O O TR W L ey o = s .S =l
T T T SSEE ¥ 539§ § O O TROTROTTE O 1 IOSYT. T ETe OF SR 50y T
RS O LR . TS ST ST Y L 55 9 B #+| U TS SUEeE S 9N 9T T T

TS, B T T . P Y T U9 TR § O W RS OO OO0 TS e W S
P TSR U Y. B I e T TETS SNt OF | TR O ST Y NS e e R O
T O T ST 9. O O S OOy TR T R T O O S IR T WU O O
FRTT . ¥ O O OO O T O GO O O 5 GOSN TR OY T U9 TR e -0
TFES . B (T O ew Sas o TS WY e s W IS ST T Y O T TS s
T T T TS OO SN N, ¥ OO OOl T RS OF T T Y TR S O
P TAA P Y Y B W T DS W OO OO O 5% TR ST 9 W S W O
T W, TN I S O T U0 B S awn . TS 90 ¢ N W IS o, e
TR YR e WO § (s (W U9y W SORUE (o R O T W (., B T S SR SeeE 6
T . T OOF S S Sy IO . TS, B U T OO 9 (N SR IS
B TR IS W T TS, B YT o | TS W (WS 50T WY B 0 T WY 50 W e 9%
TS WY T SRS, P Y (S S TaEy O ROy Wy SIew 9t oY 99 FowE T THE &
TN ST IORT Y (e Y T OO W9, B OET ¢ ST 9 WY . P OO O S 9T
TR BT U I TOEP W (e W Y WPRG W%, 0% GRS Y . HTTe . B WY (9eP WS (e tReS
FHMBOIice58 |

[59RFF . BAOwe. T T O R e T . TS O . s TR S R
TS RGO TS S N TR P T W O Y L. TS ¢ Y 1 O oY T O e
oS TR T ST Sy W0 Y. P RGO WUNT 9F W T ST Snray e e Ye ey W
RGN (SROTTE GRS T O GRS T Oy (96 5 S S, R 1. O e R Y e
S S Y IO WO 0 I (e WL e TR I OO O T R P O O (O T TR
w5 WWWWEWW?WWFIWWWWW O ol (e
S ey . TN W OO TN U S Vi U e Y T I S S S S S w
T TS O T T S Y 5. F (e Y GRS O S e O, O O P GRS e oY




TR T IR 9 VR WO Y e 9T ¢ Oy TR . T (. P Y. B e WS
I Ty U Y O T9NE s W O WWeEE . 5 0 Tl N 9N 6 | TOEeT . I T O
I 5 O O O Ry 9 T O W WEE Y S L O O TS Y L S
B TR T WF T TR SRS U OF T 5 TR TROR RS O S T R0, P e T e
T T IS W T T € W S ey S e oy o

TSRS WY WAy WY I TR P L T OO S T T O, B e ST o T 9w ¢
TR U T STRn T Thehaen o e | T YT T s . oG ool § L% YT TRaT T T T D Cormionn s weew o
T 9 TN 9T - O 9 e ey e e w5 1o tak idle, Sorms. S90S § 599 speak profitless words
TR T TR oS Y0aE ST T Iy TN oo 2 57 in the presence of many is worse than doing ungracious
acts to friends" § % 5% .55 W 00s o T ¢ U5 TR 50 T8 00T T KT S0 TSTenan SR e e
TR T O Y TS T o O 55 7 Swee ¢ men of worth, 3 S TS . TBaw S
S W, S W o, ey  Wonaay 9 T 0% W, Sy T ol §L R Wees T T P e We.§ e
ITE IF ¢ 5 5 55 5% & - "If men of worth utter vain words, fame and greatness will depart from the[r60]m." $%F 5 TS
e aw61]

I EEES I, . TR YR T Y | U SRS . WAty W Theenes ¢ S UF WS W% S W o e e
O T TR TR OOX T WY I . B S 50 R

R AR e, o X500 N0 rny W SNReoch o SUReRng. e wn, O T orch SHoYe R0ion oo ?Eﬁﬁﬂ =W
WWWWEWWW?"’WWW T on e Wy JWwy 9 IR ey BT 9 W sy
RETE N W%WW@HWWWWWW?? B SEaRE RN $%W;ﬁ§j3ﬁﬁﬁ+l

TES ¢ O O . TR0 O RS WY 99T ¢, STe e 999 § 90 TSN o Ty S TS 5TS 999
L TS | T YOS ¢, SOY T 90 TS 0 5 9SS & 599 ICDS wvee TR, . TS WY WGy @

T TS ST WY S90S e T Y TE OF OO S BN, SEReaTn O S W5
TS ST W T T Tey & TN 4000 IS TS S ¢ NS TS @ 5 S 1 CDS | B s
TR OTT . P U5 OO OO0 . TR T . T OO0E T STy O O TS T W O e, S TN
TS TS O | WS R Y Y SR NP SO SR Y S et . P W3 W 00T . TREES WY e
| TS T T ¢ I, TR ey 9 S, TS T Y S S O v TS
T S TPy et o, g S8R AlIDS WEckwE ST IR WY 5 00 o | OF | TRt W e SEY
S T, e e v ADS i B NS W F O 500 O, . B T T O .S e o
ER. P W W T oY ST ey Waew e o SR TONES ¢ TS O O, B 99T ST es) WS W6
. TERTRET0 W Tue (N0 s S W 8 9%, B YRR (ONE ST WY 99e o B8 N T S9S BEeT
T TR . O SRS o T a0 (TR T Y TS STt TNy oY, 9. B % e 5w
T W O O SOy OF NPT O Woenrwy ol W SN BT WY WY 5T TS T e

L S O RS O O O 5 O, P O I | SR O O TS T T 5. B 9ees 10
TR T WY WY UK 9% o TN 10 TR Iee T O s o | Y 0.0, T U s WY OF Y wivee
B, B OO OO0 Y ETh SR eY §+7[s62)



[repB3]

R T .5 O TR W 5 N 5T NS T O O T ) T I e Tl e ove e IS
Tl s O T . T Y ] S . P TR T O TR Y O I I UYCT W S O O
T S B T TR 0T TS O Y O TS B ¥ - (TS N TRy 9y O 90T O o IR
T TEOONES U OO OO . ¢ OF O, T 0T T TR . T WS TS O S U 1857 N SRR
TEER T U O WOTE TS O O T O OO O O O © O . OO SRS e TR
T N TROTETe W T T TS BT N @ WU WY 9T e IRCr O B IR SEe el ol SEwm
FFTI TF T T WY WY WE Weres Wy BF N T TES R Y. P Un BT T
I TR TR Y| Y W T R W T O OO Y N WY O% 5 W % & I RS
IR0 W e O B Y T D S ey Y 0 TS 00 R (RS e . T e e I
T TP P 000 WY Suosl UNee Ty W TR Ty Ve e B § S K . F ThE SR WCer o6l 1N
TR T TS ¢, Y U O O Y TR S, B Y T O TR IR 0 TS N
TETT TP S WS S ST W T IS ¢ IR R L S O OB Iy e 9 B
T O TR T T 1907 | B T O Sy SR T 1857 I O T S, TRy Wy 5 5. F
T HREET 5 SO T OF T Y OF K T &, 5F e NS T TS B o e 1907 S
1857 A% NpRu s Yo 5 0. Y T ey ST | B ey, s SRR e o B e Yo 08 e R 9%
TS U 909 TSR Y NTT S I o O SOt ¢ O o R oell © well IS
_@W%ﬂﬁﬁﬁﬁgﬂﬁmw EWW%?WWWWWWWW%%W
T § .5 Dk Uy Sonm W (kG i ok ofl TR T o e W ety we om |

T I . I s Wi . T e e WY Y ey, P 1857 W S T (e e .5, o v e ©
T BF W8 .F U Sl WSS oo . B ﬁwmwwwmwa e e Wwn v

Y. TRm TR . TR ey mve S0 TS o, O (Ut AL T O § I oee WY TaaeR
ﬁﬁlﬁmﬁnﬁmwmmmﬁﬂ T T T Iy O . TR O OO S S
Y ORE . R et Y e S TR S T T Y SET SRS TR R T aee .
TR I N T S O O OO O IR . . Y O T OO R oal

TS P TS, T 5 WS T OO0 10 0 TS TS, A0 TOT N W0 T T8 ey Sy SR
T T e O T . e O . TR WY R O e S TR T . OO O S S
B I TR, T O OO0 O O O T O W O T S e O, T N Y T O o,
P TS Y TS S S WO N e S S SR P Y TR K RS B #H T S S
ITF, T 0 T . T O O, TR TR O WY N6 T OO . AT T O . B S 99T WOS i e
TR 5P R T, T 0 T o I 0 L] N @ T R . Y R TS, TR W

SHRIS.S. PALANIMANICKAM: Shrimati Maneka Gandhi may be angry with you, Madam.

MR. CHAIRMAN : Thank you for your speech. You were highlighting all the major issues of the women. Itis a good speech.
SHRIS.S. PALANIMANICKAM: It is a good speech.

MR. CHAIRMAN: Now, | request Mr. Nikhil Kumar to speak.

...(Interruptions)



SHRIA. KRISHNASWAMY (SRIPERUMBUDUR): Sir, what about 'Zero Hour'?
MR. CHAIRMAN: We will consider that later but | cannot give you an assurance.
Now, Mr. Nikhil Kumar, you can speak.

SHRI KHARABELA SWAIN : Please hear me. Let the Members who are there for raising matters in 'Zero Hour' give an assurance
that after their speech, they will sit here and listen to others. Otherwise, after speaking if they are running away, there will be nobody for
this Budget debate. This is not acceptable. Or, there should be Budget discussion first and then we will take up the 'Zero Hour'.

MR. CHAIRMAN: At the moment, there will be no 'Zero Hour'. We will consider it only after eight o' clock.
Yes, you can speak.

18.24 hrs. (Shrimati Sumitra Mahajan in the Chair)

Madam, I rise to speak on the Budget for the year 2007-08. But before anything, let us see the economic environment of the country in
which this Budget has been presented. There has been a steady increase in the manufacturing growth rate so that over the past three
years, it has increased to a present rate of 11.2 per cent.[MSOffice65]

Even in the services sector, the growth rate has been steadily climbing and today it is over 11 per cent. These have, together, led to an
average growth rate of 8.5 per cent. This is a signal achievement of the UPA Government because, Madam, you will realize that the
situation in 2002-2003, as was pointed out by our hon. Minister of Finance was not very encouraging. If, in spite of that, the country has

maintained a steady growth rate and when 315! of March comes this year to signal the end of the Tenth Plan period, we will have
achieved nearly the target set for us of eight per cent in the Tenth Plan.

It is this context that we have to see the Budget. Yes, the country does need to be taken care of in some areas which have been left out
and these areas which have been targeted by the hon. Minister of Finance. | find this is a good Budget. It will encourage production, it
will generate employment and above all, | find it an excellently crafted strategy for bringing out the prices and counter inflation.

There are some very important steps, some classical steps to counter inflation in this Budget. | do hope that these classical steps do
not prove counterproductive in due course. But, nevertheless, itis a good Budget and | compliment the hon. Minister of Finance for it.

The hon. Minister of Finance has also, as | said, paid attention to some areas which were left out and, therefore, he has crafted this all-
inclusive Budget. He did mention that he had spent 15 minutes on agriculture. Madam, those 15 minutes were meaningful because
they contained some good suggestions to help develop the agriculture sector and increase its growth rate.

For some time now, our agriculture sector has not been showing good results. It has barely registered a growth of 2.3 per cent against
a target of four per cent. The hon. Finance Minister has decided that he will pay special attention to agriculture. An important statistic
is that whereas in India nearly 70 per cent of our people are dependent on agriculture, only two point, seven per cent, of the Americans
are dependent on agriculture. Still the United States produces food not only for itself but it feeds almost half the world. So, we need to
see what is wrong with us that such a huge country, bigger than the United States, where 65 to 70 per cent of the people are
dependent on agriculture, are unable to produce food for ourselves. It is in this context that we have to see the proposals made in the
budget in respect of agriculture.

But | shall first take up education. | compliment the hon. Minister of Finance for paying special attention to the education of minorities'
children. He has provisioned for increasing the share capital of the NMDSC by Rs. 63 crore and providing Rs. 108 crore for
development plans in districts with minority concentration of population and above all provided nearly Rs. 210 crore in different
scholarships for different courses. These are all extremely well-considered steps and he deserves to be complimented.

There are two things, however, which |would like to submit for his consideration. [(MBOfficess]



There is no mention about improving the quality of education of madarasas. Madarasas are cash-strapped because of which
they are unable to produce the requisite good quality education, | repeat this is entirely because of lack of finances. So, my appeal to
the hon. Finance Minister is that he should set apart a bigger portion of the kitty in the next year's Budget for Madarasa education.

My other appeal is to include more madarasas in the list of those approved by the Government for funding. Not only madarasas, there
are other educational institutions also which do not get financial aid from the Government. In my State of Bihar, it is called in Hindi 55

T RS Ty weems and this TS TS TSRS s had led to almost disastrous consequences in the State. | am well
aware of it that this is a policy that needs to be brought to an end almost instantaneously. | remember that way back in 1989, the then

Congress Government had taken a decision to end it from 18t February, 1990. But it has not been done and the effects have not at all
been happy for our younger brigade, our youth. It is in this context that | say that if the madarasas are cash-strapped, then we are not
doing justice to our minorities because they will not be able to get proper education and when they do leave the madarasas, the level
of their education will be so unsatisfactory that they will not be able to be good citizens of this country. | repeat that they must be
included in the scheme for financing of educational institutions in a larger number.

The second thing is and we note with satisfaction that nearly 1,400 [Tls have been included in the Finance Minister's list to be made
into Centres of Excellence, but | regret to say that not one of them belongs to Bihar. | would appeal through the hon. Finance Minister
and the Government of India to my State Government to please pay attention to this so that there is in Bihar at least one, if not many
more, Centre of Excellence in the [Tls. The [Tls are extremely useful for preparing people for vocation and employment. If these are to
be made into Centres of Excellence, it will be for the overall good of our younger generation.

The hon. Finance Minister has also dwelt on the power sector. | have not much to comment on that provisions he has made for this
sector. But there is one significant feature that | wish to bring to the notice of this hon. House and to the Government of India. The
Integrated Energy Policy document that has been brought out has worked out its requirements of power in times to come, for the next
25 years or so, assuming the targeted growth rate of eight per cent in the Eleventh Five Year Plan. This is not correct. The target of our
growth rate in the Eleventh Five Year Plan period is to be ten per cent and therefore, the calculations in the Integrated Energy Policy
document, should be corrected because they flow from a wrong assumption. An important factor in these calculations is that this year,
which is the last year of the Tenth Plan period, we were supposed to or were expected to generate 41,000 megawatts of power.
Unfortunately, there has been a big shortfall and only 23,000 odd megawatts of power may be generated by this year end.[s67]

There is extreme importance today to be given to power generation. In this context, | go back to my State. Recently, the Union
Cabinet's Committee on Economic Affairs, has approved the setting up of a 1000 MW Super Thermal Power Project in Nabi Nagar in
my constituency in Aurangabad. | thank the Government for it. It has been a long-standing project. We have waited for it for the past 18
years and it will now see the light of the day and so we thank the Government of India for it. However, it was originally conceived of as
a 2200 MW Power Project. Its capacity has been reduced to 1000 MW. | have a two-fold request. One is, that as of now, it may be
okay, and the work on construction will begin. It will be taken up by NTPC in collaboration as a Joint Venture with the Railways, and
there will be four units of 250 MW each. That is fair enough. However, even now a decision could be taken that in time to come, this
Project will be upgraded to 2200 MW as was originally conceived of. If it is done, it will not be doing any favour to Bihar because Bihar
is, at present, extremely power deficient. As far as installed capacity goes, there is today a total of only 653 MW. Again this, there are
two major Super Thermal Power Projects which are not functional — Barauni and Kati. | would appeal to thee Government of India that
it should do all it can to see that both these are made to be functional.

Bihar needs power, and this Nabi Nagar Super Thermal Power Project, should be expanded fo its original 2200 MW capacity. If it
means setting up of another Plant there, then that should be done. This should be possible since the feasibility study has already been
conducted, and it has been found feasible to put up a 1000 MW Power Project. Then, why can the second one not be set up there? |
would request the Government of India to kindly pay attention to this.

| come now to the question of agriculture. There are some thoughtful steps that the hon. Finance Minister has suggested. He suggests
increase in the farm credit. He has also thought of several plans for the distressed districts, he has thought of water-related schemes.
Let us take up farm credit. There is a big increase of 28 per cent from last year, which is very good. But whatever the statistics may
say for thew last year, the fact is that the farmers access this credit with great trouble. They are put to extreme inconvenience,
Government must do whatever it can to reduce this inconvenience. The basis on which such credit is given is the Kisan Credit Card.
First, the farmer finds it extremely difficult to get a Kisan Credit Card issued. Then, when he finally gets it issued, he finds it even more
difficult to get credit on that. A part of this inconvenience can be done away with, if Kisan Credit Cards are made an item of general
issue, just like PAN and Identity Cards. These should be issued by the Office of the District Collector, who has all the revenue records
and knows exactly who is a farmer and who is not. The Kisan Credit Card should be made an item of general issue. | appeal to the
Finance Minister that he may do this.

MADAM CHAIRMAN : Please conclude.



SHRINIKHIL KUMAR : 1 am only half through, Madam.
MADAM CHAIRMAN: You have taken more than ten minutes on that Bihar project itself.

SHRINIKHIL KUMAR: My friends from the other side were saying that the agriculture sector has not been given enough importance.
On the basis of the Aam Admi Bima Yojana alone | would say that the Finance Minister should be complimented. This is an excellent
concept, the Centre will meet 50 per cent of the premium amount.[r68] But | hope that all the State Governments would meet their part
and pay the second half, meaning the other 50 per cent of the premium. If the Finance Minister finds any obstruction, he should to it
see that such States fall in line. This is because the people who are lendless will be benefited by this are really landless. They are
living below the poverty line and they need this kind of assistance.

Talking of below poverty line, there have been a great deal of irregularities in the drawing up of BPL lists. This is perhaps because the
mode of action adopted by the States is not quite okay. The work has been allotted to people who are not concerned with the District
Administration and come under the influence of this or that consideration and as a consequence, the overall result is not satisfactory.
In my own State, especially in my District, the BPL list is a bit of a scam. It needs to be rejected. It needs to be drawn up afresh. In
drawing the list afresh, if it becomes necessary then we should review the parameters. |, therefore, suggest that the Government of
India should pay special attention to the drawing up of parameters afresh, if only for the benefit of those who live below the poverty line.

| now come to the issue of providing social security. The Government of India has come up with some excellent programmes for
alleviation of poverty, like the Indira Awas Yojna or the Sampoorna Gramin Rozgar Yojna. But, | am unhappy that the funds given to the
States for these are not being utilized. | would like to submit very politely to my friend Kharabela that it is not the question of delivery
there. The money has been received and it is there in the District Magistrate's Office. Though received, it has not been spent. This
needs to be looked into and reviewed. About 38 per cent of the funds given to my District, and overall in Bihar 42 per cent of Rs.953
crore allocated for the Rozgar Guarantee Yojna only have been utilized. Similarly, for Indira Awas Yojna a total of only 36 per cent has
been spent. For the Gramin Rozgar Yojna once again the total amount of expenditure done so far is well below 40 per cent. With this
kind of implementation poverty alleviation programmes of the Government of India can not be successful.

An important point about Bihar is that every year North Bihar is ravaged by floods. An interesting statistic is that 46 per cent of Bihar
today is flood prone and this means that it is 17.2 per cent of the total flood prone area of the country. | would request the Government
of India, that even though this happens to be a State subject, it should take the initiative to draw up flood control programmes, in
consulation with the State Government, if North Bihar is to be saved from this annual misery and annual ravages of floods. | do not

agree with the argument that this will not be possible because these rivers come from Nepal. It is possible in the 215t century with
modern technology available to us to construct dams which will prevent back flow into Nepal which is what Nepal objects to. With utter
seriousness, | urge the Government to take this seriously and take steps about this. We must see that North Bihar is saved from the
annual ravages of flood.

I now come to the definition of a senior citizen. There are Ministries in the Government of India where a senior citizen is defined as
someone who is of 60 years of age or above. But the hon. Finance Minister has pegged this age at 65 years. This is unfair. There
should be a uniform age for determining senior citizens and | would appeal to the Finance Minister to bring it down from 65 years to 60

years.

Since | am also the Chairman of the Standing Committee on Information Technology, there is one important point which | would like to
mention on that subject.[KvReg]

The MAT has been applied to the IT industry from 2007 to 2010. It is fair enough. Let it be applied. But what happens after 2010, has
to be clarified because these companies which earn for us 31.5 billion dollars in foreign exchange, have to enter into long-term
agreements with their partners abroad. They must know as to what is going to happen. That is why | feel that this is an important
matter.

DR. C. KRISHNAN (POLLACHI): Thank you, Madam, for giving me the opportunity speak on the General Budget presented by the
hon. Finance Minister, Shri P. Chidambaram.

| am speaking on behalf of Thiru Vaiko, leader of the Tamils. Madam, in this General Budget for 2007-08 — being the beginning of the

11" Five Year Plan - the slogan being that the country would be put on a sustained growth path during the 11 th Five Year Plan and at
the end of the Plan, the growth rate is expected at 10 per cent. This gives us very good encouragement and hopes.



This Budget also aimed at agricultural growth by four per cent; full of employment opportunities; rural infrastructure development; and
also preference for health and education to all the sections of the society.

Regarding the allocation of funds, there is an increase of 31.6 per cent in the allocation for Bharat Nirman programme; increase of
34.2 per cent for the education sector; there is an increase by 29.9 per cent for health and family welfare; Sarva Shiksha Abhiyan and
Mid-Day Meal Scheme get an increase of 35 per cent.

Mid-Day Meal Scheme is to be extended not only for the primary classes but for the upper primary classes in 3,427 educationally
backward blocks in the country. This needs to be extended throughout the country.

Rural drinking water and sanitation is to be taken care of. As such, the proposals in this regard are most welcomed by the public at
large. But we pray that the benefits of the above schemes shall reach the poor, who are very much to be cared of, and very much in
need in the remote villages and for the poor farming sector.

Giving scholarships to Scheduled Castes and Scheduled Tribes should be very much streamlined and proper care should be taken so
that each and every student in the category gets the benefit to continue with their education.

Certain aspects which are also welcomed are increasing the economic viability of the agricultural sector wherein 50 lakh new farmers
will be brought into the banking system next year with a target of Rs.2,25,000 crore. This is no doubt a marvelous programme that
would help the farmers atlarge. But | would like to urge the Government that beneficiaries should be from all over the country.

Duties on most chemicals and plastics have been reduced and customs duty on polyester fibers and yarn has also been reduced from
10 per cent to 7.5 per cent. | hope this would bring down the prices of the textile goods. Farmers should be protected with easy
procedures while getting farm loans from the banks. There has been no mention about the education loan. Loan of Rs.15,000 per acre
for farmers is very meager. [r70] That should be increased at least to Rs.20,000 because of the increased daily wages for the coolies
as well as increased fertilizer rates, etc.

Further, there is no mention about water resources management by which linking of the inter-State rivers for the betterment of drought-
ridden areas can be made. Our hon. Finance Minister has been very kind enough. He has taken 15 minutes to promote agriculture in
the country; | wish, on behalf of Shri Vaiko who is my leader, that he could have taken two more minutes to say something about linking
of waters between different States so that the future of the country is not at stake and also the farmers are protected. As was told by
the hon. Member who spoke earlier to me, Bihar is flood-ridden and there are areas which need water. Drought-ridden areas will
welcome water from the flood-ridden areas. So, linking of the rivers for the welfare of farmers throughout the country has not been
mentioned. That needs to be thought of. In the whole of the Five Year Plan, this project has been neglected. This needs to be taken
care of and some amount should be earmarked, say about Rs. 1,000 crore and it should be given to the bank saying that if any State
is interested in taking up the river linking programme, it could utilize that amount, it will go a long way in linking the rivers. This is the
theme of my leader, Shri Vaiko.

| thank you for the opportunity given.

SHRI M. SHWVANNA (CHAMARAJNAGAR): Thank you Madam Chairperson. | am grateful to you for giving me an opportunity to
participate in the discussion on the General Budget for the year 2007-08 presented by the Hon. Finance Minister Shri

P.Chidambaram. | would have preferred to congratulate Shri P.Chidambaram, because it is his 10 th Budget as Finance Minister of
this country. But | am not doing so as my expectation that he would render justice to the people all sections of the society has not been
fulfilled. The Hon. Finance Minister's colleague Shri Palani Manickam is also present here in this August House.

People belonging to various sections of the society like farmers, employees, and business people would have expected a visionary
Budget from the Hon. Finance Minister. But this Budget is not able to fulfill the expectations of the people at large. So it is a very
disappointing Budget. Though this Budget has allocated more funds to agriculture and other sectors compare to previous Budget it is
stillinsufficient. In our country people depending upon agriculture remain as high as 70%. But budgetary provisions are not enough to
meet the demands of the agricultural sector.

| do not want to speak on national issues. | want to confine my speech to Karnataka and my parliamentary constituency only. Large
number of farmers have been committing suicide in states like Karnataka, Tamil Nadu, Andhra pradesh, Kerala and Maharastra. But
the Hon. Finance Minister has not even mentioned the suicide cases of farmers in his Budget. It is very unfortunate. Since the
Government is not serious on this issue they have not expressed any concern about why the farmers are committing suicide? And how
to address this problem? Farmers have been facing hardship everywhere in the country.

| would suggest that the Government should provide seeds to the farmers at 50% subsidy and loan at zero percent interest rate. lt is



because of the GATT

* English translation of the speech originally delivered in Kannada.

agreement today that our farmers have not been getting subsidy, quality seeds and pesticides. | would like to point out that there is no
marketing strategy with the Government and every one exploits the farmer whether it is, the middleman or the retailer. But the
consumer always pays more than 200% compared to the price received by the farmer. It is a matter of regret that the profit on
agricultural produce is being pocketed by the middlemen instead of the farmers.

Despite heavy rains in some parts of Karnataka many parts of the state are reeling under severe drought conditions. 160 out of
175 taluks are facing this problem. Because of the drought people of Karnataka are selling their cattle at throwaway prices to
slaughter houses. There is no fodder for the cattle. It is high time that the Government should look into this serious problem, come
forward and set up 'Go Shala's in Karnataka and provide good MSP for their crops. Another thing | would like to say is that this Budget
provides concessions on the food for cats and dogs. But it does not ensure the food security of the common man. There is no tax
concession or subsidy on the food used by the common people.

The Government of India has launched several programmes like Indira Avaas Yojana, Ambedkar (Housing) Scheme, Rajiv Gandhi
Rural Electrification Scheme, Rural Drinking Water Scheme, Rural Telephone, National Rural Health Mission, National Rural
Employment Guarantee Act etc. But sufficient funds have not been allocated for all these Schemes. | would like to cite an example.
Rs.20,000/- is provided to a beneficiary to build a house under Indira Avaas Yojana. This amount was fixed when Smt. Indira Gandhi
was the Prime Minister of India. But the same amount is being provided even today. It is really funny Sir, today due to price hike, high
inflation is there in the country. Cost of one bag of cement is more than Rs.300/-. One has to pay atleast Rs.200/- per day to a
worker/coolie. In such a condition how is it possible to build a house with a meager sum of Rs.20,000/- Sir, this amount should
therefore be increased to Rs.1 lakh. It is not only my opinion. My colleagues and other Hon. Members are also supporting this point. It
is very much essential to provide 1 lakh rupees to build a permanent house. If you do not do so there would be no use providing a
meagre amount of Rs.20,000/-. If a person builds a house by using this meagre amount the house will need to get repaired every now
and then. It leads the common man to get into a debt trap. So, it helps neither the beneficiary nor the Government.

As far as Information Technology and Bio Technology are concerned, Kamataka stands 15t in software industry. Bangalore is a brand
name in the world. The capital of Karnataka Bangalore is also known as the I.T. hub, and it is also known as the garden city. People all
over the world have been attracted by the software industries of Bangalore. It has all the potential to become world no. 1 in software
industry. But it is very unfortunate that the blooming Bangalore is suffering from lack of infrastructure problem.

Lakhs of employees work in software companies in Bangalore. These software companies are paying Rs.1,250 crore income
tax per month. It will become Rs.20,000 crore per year. But | am sorry to say the lack of infrastructure like quality power supply,
drinking water road etc affects the IT sector adversely. Due to these infrastructure problem software companies are going away from
Bangalore. For example, Apple Software Company has already left Bangalore. That is why it is the need of the day to provide
necessary infrastructure to software industries in Bangalore. The Hon. Chief Minister of Karnataka Shri H.D. Kumara Swamy had
approached the Hon'ble Prime Minister of India several times and also the Hon'ble Finance Minister and submitted proposals for
financial assistance for this purpose. But no financial assistance has been provided so far. Therefore | urge upon the Government of
India to provide at least Rs.1,000 crore for the development of infrastructure in Bangalore. Otherwise we will lose the status of
Bangalore as [T city in the world.

Itis very unfortunate that Karnataka is always getting step-motherly treatment. Because of political differences Karnataka is not getting
adequate financial funds for its development.

White revolution has taken place in our country and the entire credit should go to the farmers who are the backbone of our economy.
But what is the farmer getting for this. He is getting just 9.25 paise per litre for milk when the people are prepared to pay Rs.20/- litre
for mineral water. Unfortunately the farmer is not getting the same Rs. 20/- per litre for milk. He has to look after his cattles, he has to
do their service for 24 hours, he has to purchase fodder for cattles, which is Rs.15/- per kg. But he is getting Rs.9.25 paise per litre for
his milk. What an irony it is Madam? A person fills water from a tap into a bottle and he is gets Rs. 20/-. It is very painful for me.
Therefore my suggestion is that the remunerative price of milk should be fixed at least at Rs.20/- per litre. Otherwise living condition of
the farmers cannot improve. It is meaningless if the farmers do not get remunerative price for their produce.

| would like to appreciate the mid-day meal scheme launched by the Government. | wish to suggest that along with mid-day meal a



glass of milk should be provided to all students. So that it would inspire our farmers to increase the production of milk. And it helps our
children, the future of our nation, to get nutritional food.

My parliamentary constituency Chamarajnagar is an hilly region. It is a most backward district not only in Karmataka but also in the
country. 36 percent of people are living below the poverty Line in my constituency. Human Development Index report says that the
Chamarajnagar ranks 25" place out of 28 district in Karnataka. Our district has been carved out of the Mysore district 8 years back
but still there is no development in Chamarajnagar. It is dominated by the people who belong to Scheduled Castes, and Scheduled
Tribes. | was born and brought up in such a hilly and backward area. There is no college, there is no hospital, no good school, no
power project, no university, no medical and engineering college. My people have been getting education in educational institutions
run by an NGO, that is Vivekanand Girijan Sangh. Therefore it is my humble request to the Finance Minister to provide sufficient funds
to build infrastructure and ensure family welfare measures under special provisions in my constituency. Therefore the Government
should consider it under special budgetary provision and allocate adequate funds to set up educational institutions, hospitals, stadium
for promoting sports and games. And initiate all the necessary steps to provide housing to the weaker sections and the Tribals.

Malai Mahadeswhera Hill in Karmnatka is one of the famous piligrim centre. Every day thousands of piligrims are visiting the Malai
Mahadeswhera Swamy Temple. But there is no adequate infrastructure facilities like road, drinking water, guest house, lodging and
boarding for piligrims. Famous Hogenekal falls is also nearer to Malai Mahadeshwara Hills. That is why Centre should provide
adequate funds and take steps to connect Hogenakal fall with M.M.Hills. That's why | request the Government to come forward to
improve the infrastructure in Malai Mahadeswara Hill So that it becomes a major pilgrim centre.

Sir, in this Budget the Hon. Finance Minister has increased the income tax exemption limit by only Rs.10,000/-. There is inflation and
price hike sir. | would like to request Hon. Finance Minister to increase this exemption by Rs.50,000/-. And as far as physically
challenged persons are concerned the exemption of 75,000/~ should be increased by 1,50,000/-. Sir. | would like to point out that
developed countries like America have given cent percent exemption to physically challenged persons. But in our country we are
imposing tax on the physically challenged. Therefore | urge upon the Government to give complete exemption to the physically
challenged.

Sir, Iwould like say about Bangalore Metro Project. In this Budget only Rs.164 crore has been allotted to the Metro Rail Project.
It is like giving small amount of buttermilk worth of only 10 paise, to an elephant. How is it possible to take up such a big project of
Rs.50,000 crore with this meagre fund? Therefore | want to impress upon the Government to provide at least Rs.1,000 crore for this
project.

Sir, there is no mention anywhere in this Budget about inter linking the rivers. There must be a National Water Policy. Sir | would like to
suggest that interlinking of rivers is the only way to solve water disputes. It will help us to improve the standard of living of the people
and our nation will progress and prosper. But this has not been mentioned and funds have not been allocated. We have already

completed 10! five year plan and we are entering into 11t five year plan, but nowhere interlinking of rivers has been mentioned. | am
of the opinion that if the Government delays interlinking of rivers it would affect the federal structure of the country. Therefore this should
be included in the Budget.

Apart from this | would like to suggest to the Government to reduce the rate of interest on the loan, provided to farmers. The
Government has been providing loan to buy a car at 6% interest whereas a farmer who is the back-bone of Indian economy has been
paying more than 9% interest on agricultural loan. Is it not an irony Madam? | have raised this issue several times but there is no
response from the Government. Therefore | urge upon the centre to take necessary steps to provide agricultural loans to farmers at
4% interest and to fix Minimum Support Price for all agro-produce including onions, tomato, wheat, rice, potato, pulses.

As far as Anganwadi workers are concemned they are working for the whole day. But they are getting only Rs.200/- Rs.300/- per
month. That's why | request the Hon. Finance Minister to take steps to regularize their service and increase monetary benefits.

| would like to draw the attention of the Union Government towards the conditions of tanks and lakes in the country. Almost
90% of lakes have been accumulating silt. As a result the storage capacity of these lakes have been decreasing gradually. We
are exploiting ground water. Level of ground water has also been declining. Therefore | urge upon the Government to provide
adequate funds as a special budgetary allocation to desilt lakes.

Narayana Hridyalaya in Bangalore is famous. It is doing a good job giving good treatment for cancer patients. People from all
over the world are getting treatment here in the hospital. Therefore | urge upon the Government to accord deemed university status to
Narayan Hridyalaya.

With this | conclude my speech.



SHRIPRAHLAD JOSHI (DHARWAD NORTH): Madam, thank you very much for giving me this opportunity to speak on the discussion
on general Budget, 2007-08. For at least about a month now, from the time people knew about the Budget Session of Parliament,
there were expectation amongst people that the Government would deal seriously favourably with two aspects in the Budget, namely
price rise and agricultural issues. 5F PP TF WE o oF ©F o, JOEC TN OF WY 999 oV oves 55 I But
unfortunately, problems relating to these two aspects has not been addressed by the Government in the Budget. The entire country,
the media and every segment of the society has largely been disappointed on this score. The two major problems of the economy
have not been addressed in this Budget. It has been said from the very beginning that global commodity prices have exerted pressure
on the domestic prices. But nothing has been said about how the Government is going to deal with that. There are certain figures
given by the Government. These are not my figures. The Consumer Price Index has registered a hike and | have talked about it while
making my submissions the Motion of Thanks on the President's Address and | would not refer to it here again. | will also not quote the
entire chart, but would only quote certain figures as examples. [R71]

With regard to onion, the hike is 186 per cent. | want to remind you that our Party lost Delhi elections because of onion.
...(Interruptions) You please wait and see. MCD elections are coming. There is no need to comment now. Shri Madhusudan Mistry,
you are a very senior Member. You are going to hear the results very soon. The reality will dawn on you. With regard to moong dal, the
hike is 118 per cent; with regard to urad dal, the hike is 82 per cent. | am talking of January and February, 2007 figures. Shri Mistry,
you are a very senior Member. | have come here for the first time. | have never been an MLA. This is the first time | contested the
election and won. | do not know how to cross talk. | have directly contested the Lok Sabha elections and have come here.

With regard to wheat, the hike is 60 per cent; with regard to atta, the hike is 44 per cent. Red chilly is grown in my constituency. Red
chilly is exported from my constituency. The entire northern part, which is called Bombay-Karnataka, red chilly is one of the major
products. Farmers are fighting for the MSP because the market prices have come down when they went to sell it. As far as red chilly is
concerned, compared to 2004, the hike is 60 per cent. These are figures given by the RBI. With regard to cement, the hike is 39 per
cent. Shri Suresh Angadi, who is sitting here, is one of the big cement dealers in Kamataka. He is the supplier of cement.
...(Interruptions) With regard to steel, the hike is 29 per cent.

Madam, when this is the state of affairs, it is so unfortunate that these problems have not been addressed. Shri Palanimanickam is
sitting here and taking notes of what we say. | would like to tell him that Governments will come and Governments will go and parties
will come to power and they will go out of power. But you have to address the problems of the people. People are really suffering. That
is why | would request you to take some serious measures about these issues.

Second issue is agriculture. The hon. Finance Minister stated that in the last year the GDP target was three per cent, which was not
achieved. The achievement was only 2.3 or 2.4 per cent. This year the target is four per cent. If you look at the entire speech of the
Finance Minister, there is absolutely no constructive proposal or blue print. Without that, how can you achieve four per cent results?
How can you achieve that without giving proper proposals and without making agriculture economically viable?



The Tata Institute of Social Sciences conducted a study. It said:

"The farm sector does not get redeemed from all its problems just by lending the farmers more and more. This only
leads to enlargement of the debt trap. One debt is affected to redeem from another debt and culminating in extreme
steps by the farmers taking recourse to suicide."

This thinking has in its credence in the fact that last year Prime Minister visited Vidarbha. He talked of doubling the agricultural credit.
This does not help. Hon. Prime Minister, for whom | have the highest regard as an economist and as a person, went to Vidarbha and
announced a big package. But what is the position today? Before the hon. Prime Minister went to Vidarbha, the average suicide rate
inVidarbha was one suicide in every eight hours.[VBCifice72]

After the hon. Prime Minister declared the package, it has been reduced to four hours. There is a suicide case in every four
hours. So | would like to tell the hon. Minister of Finance that just by announcing the credit facility, the problem cannot be solved. He
has to be given remunerative price and to give the remunerative price, please avoid the middle man. To avoid the middle man,
distress sale should be avoided. How can the distress sale be avoided? It is not only by giving the crop loan, but you should also give
the agricultural product loan. After the agricultural product is ready, the cold storages should be arranged in the entire country. He
should have sustaining capacity to keep it in the cold storage. If he does not have the sustaining capacity, naturally he will go for
distress sale. So to make him sustainable, you have to give him the agricultural product loan, and after he receives the product, he
should be given agricultural product loan by which he can have sustaining capacity and he can store it in the cold storage and he can
sell it when he gets the remunerative price.

Along with that, | also urge the Government to bring the interest rate at four per cent. It is also mentioned in the Economic Survey. The
Swaminathan Committee had also recommended it and the State Government like the Karnataka Government is giving the interest at
four per cent from the cooperative sector. This demand was made well before the presentation of the Budget. | had made the demand
during the discussion on the Motion of Thanks and now | also urge that before you could reply, please talk to the hon. Minster of
Finance, talk to the hon. Prime Minister and see that interest rate is reduced.

There is one more thing which you can do and that is the crop insurance. When Shri Kharabela Swain was speaking, somebody told
that it was your baby. Yes, | agree that it was our baby. | agree with him and | am not disagreeing with that. But when the crop
insurance scheme was introduced by the NDA Government, it was the beginning. Now after that four or five years are over. What is the
position? It has added more problems than the solutions. It is a very cumbersome process. Can the Government not make it farmer
friendly? For example, | am telling you that five years average is taken. For example, in my own district, in my own State, four years
there was drought. If you take the five years average, the lowest ever will be treated as average productivity and he will not get the
insurance benefit. ...(Interruptions)

MADAM CHAIRMAN : Please conclude.

SHRIPRAHLAD JOSHI : What is the position? | am also telling you about the relief in my own constituency. In my constituency, 2003
kharif crop insurance the claims have not been settled. A number of 742 farmers are supposed to receive their insurance claims and
from 2003 to 2007, four years have passed. Many a time personally | have gone to the regional office of Agricultural Insurance
Corporation at Bangalore and a number of farmers have also visited there. So | am again bringing it to the kind attention of the hon.
Minister of Finance. Do you know if you go to the regional office of the Agricultural Insurance Corporation at Bangalore, farmers will be
treated like beggars? It is not this Government or that Government, it is the bureaucratic approach that has to be changed and you
have to tell them that they are our masters. They have to be treated well. They have not got their claims for the last four years. If they go,
they are using force and they are sending them out. So with all these things, | am requesting the hon. Minister to improve the Crop
Insurance Scheme.[a73]

You can bring it to the Gram Panchayat level. Previously, it was up to the Taluka level. Subsequently, in our Government's
period, it was brought up to the hubli level. Now, you can bring it to the Gram Panchayat level which will definitely yield results. So, one
is remunerative price. Another is about crop insurance and the third is about power generation. If quality power is given to the farmers,
they will not ask you anything more. It is not only many areas but also the entire country, with the exception of a few States, where more
than six-hour electricity is never given in the villages. It is given just for six hours. In some of the States, itis given in midnight. They are
giving electricity during midnight. How can the farmers utilize electricity for drawing water even though they are having bore-wells and
wells? They are not able to utilize it. In such a case, power generation has to be given utmost priority. It is unfortunate that nothing is
properly mentioned about power generation.

Then, transmission loss is around Rs.30,000 crore. Every year, we are losing about Rs.30,000 crore as far as transmission loss is
concerned. We have kept only Rs.800 crore to control the distribution and transmission loss. It has to be looked into. As far as power



generation is concerned, for a period of 50 years, you are in power. Out of the total 60 years of Indian Independence, for 50 years, you
are in power. But till date, you are not able to supply quality power.

Coming back to Education, | do not want to go into the entire details of education. But | can only put two or three questions. If you can
kindly note and give me replies to them, | will be happy. You have increased the cess by three per cent. | have got one question about
it. All the three per cent which you have increased as cess, will it be used for education? This is the first question.

Second, the Tapas Majumdar Committee, which was constituted by this Government, has very clearly recommended that six per cent
of GDP should be spent on education. Are you going to do that? My third question is this. Though, in totality, you have allocated more
to education including Sarva Shiksha Abhiyan, yet, in other way, you have reduced the allocation. Why is it so?

About foreign universities, the CNR Rao Committee, which was appointed, has cautioned the Government to be cautious
before giving them entry into the Indian education system. What are you going to do with the CNR Rao Committee's
recommendation? This Committee was appointed to study the investment thing as far as foreign universities are concerned.

These are my question about education. The hon. Minister Shri Palanimanickam and the hon. Finance Minister both are from
Tamil Nadu. You have given Rs. 50 crore to the Coimbatore Agriculture University and the Gobind Ballabh Pant Agriculture University.

SHRIS.S. PALANIMANICKAM: It is one for the South and one for the North,

SHRI PRAHLAD JOSHI : My constituency of Dharwad is an educational hub. There, we have two Universities. One is the Dharwad
Agriculture University. It is doing yeomen's service. It is doing a very good service. There one is the DCH Cotton — Dharwad Cotton
Hybrid. That product has been discovered by the Dharwad University. It is giving good service. In the name of excellence, you are
giving that money to the Coimbatore Agriculture University. Kindly extend it to the Dharwad University also. | would request you to do
this. Further, you are planning in the Eleventh Plan, some ITs in the country. Hubli-Dharwad, the northern part of Karnataka, is a
neglected area. It is the educational hub. There are two Universities, two Medical Colleges and three Engineering Colleges. They are
having a lot of connectivity nowadays. The [T sector is also developing there. So, | would urge upon the hon. Minister to sanction an IIT
for the Hubli-Dharwad area. | have touched upon agriculture and price rise.

I would once again urge upon the hon. Minister to give serious thought to it and do something which can help the countrymen. [Rr4]R75]

SHRIN.S.V. CHITTHAN (DINDIGUL): Madam Chairperson, | thank you for giving me an opportunity to participate in the discussion on
the Union Budget for the year 2007-08.

At the outset, | would like to compliment and congratulate our able Finance Minister for presenting his sixth Budget from the year
1996-97. lwould also like to hail our Finance Minister for his efforts to usher in growth in Indian economy and the steps he has taken to
control fiscal deficit. People in urban areas who are the dominant sections expected a dream Budget from him. Shri Chidambaram
has done a lot for them in the year 1996 when he presented his first Budget. This time, his target was to improve the lot of agriculture
and the millions of farmers who underwent untold sufferings. The unfortunate part is that farmers do not have a such a strong lobby as
the urban middle class. This explains why the media which gave him bouquets in 1996 is not happy with him this time, but | am
confident that the steps he has taken in the Budget to promote agriculture and farming will go a long way in assisting millions of
farmers in the country.

The UPA Government under the guidance of Madam Sonia Gandhi and under the able leadership of Dr. Manmohan Singh have taken
Indian economy to great heights. We are proud to note that our foreign exchange reserves have touched an all time high of Rs. One
lakh crore. Manufacturing and service industries have attained growth rate of over 11 per cent. The agriculture sector, as has been
stated by hon. Members from the Opposition, has, however, suffered a setback with growth rate occurring around 2.3 per cent.
Inflation is a cause for serious concern.

The Budget has addressed both these concemns. By reducing customs duty, the Finance Minister has ensured availability of cheap
imports which will help augment supplies. Our Government should keep a close vigil on the price front. It has already taken several
measures and they have already brought down inflation rate by one per cent.

Our Government is implementing two flagship programmes to build rural infrastructure. 'Bharat Nirman' will get nearly 32 per cent of
the total Budget outlay, that is, Rs. 24,603 crore and the Rural Employment Guarantee Scheme will get initially Rs. 11,000 crore. More
funds need to be deployed on both these programmes in the coming years.

The Government has also substantially increased its outlay on primary education and health sectors. For the first time, a sum of over
Rs. 32,000 crore have been allocated to education, accounting for nearly 32 per cent of the total Budget outlay. This large outlay will
help to wipe out illiteracy to a great extent in the country and help the students to continue their studies appreciably. Extension of Mid-



Day Meals Scheme, once infroduced by our tall leader of the nation Shri Kamaraj, has now been extended to other areas also. Hon.
Shri Chidambaram's Budget is focused on bringing about prosperity in rural areas which have been totally neglected in the past.

Now, | have one suggestion to make. The Government should take concrete steps to link rivers of the country to tackle the problem of
recurring droughts and floods. The political parties who have a large presence in North India should give up their opposition to this
project which will promote genuine national integration. The President of India and the Supreme Court have given directions to the
Central Government to implement the project. The political parties in North India should give a helping hand to this national cause. In
the name of river linking projects, the previous Government finalized a plan to link Ken and Betwa rivers. This project, being
implemented at a cost of Rs. 30,000 crore will benefit Gwalior Region. This project will not address the problems in Southern India.
Our Government should not delay the implementation of the project to link Peninsular rivers. If any State is opposing this project, the
Centre should nationalize all the rivers.[R76]

Madam, | also demand that the Rural Employment Guarantee Programme should be expanded to include Madurai, Ramanathapuram,
Pudukottai and Dharmapuri districts of Tamil Nadu this year itself. Our hon. Finance Minister hails from Tamil Nadu and he knows well
about the backwardness of these districts. | hope, he will support my earnest demand. The above mentioned districts are perennially
drought prone and the RLEGP will not have any meaning in Tamil Nadu if these districts are not included in this Scheme. | would
request our hon. Finance Minister to personally intervene and ensure that these districts benefit from this Scheme.

Madam, the income tax limit for the salaried class should be raised from Rs.1.10 lakh to Rs.1.50 lakh as expected. The salaried class
complies with tax regulations with utmost honesty. They should not be burdened and | would request our hon. Finance Minister to show
some consideration to the salaried class. The Service Taxis, at present, collected at the rate of 12.5 per cent, which is quite high. The
tax is being collected easily from the users and hence there is need for decreasing the rate and widening the net.

| demand a blanket ban on on line trading in all essential commodities especially on farm products. This speculative trading has
played a major role in increasing the prices of essential commodities. If the Government is keen on moderating inflation, the on line
trading on these commodities should go without further delay.

Madam, generally, the age of 60 is considered to be the age for extending any consideration to senior citizens. This age limit is taken
for consideration in the Railways and Airlines and for house tax concession also...(Interruptions) Madam, it seems you also come in
this category. But | am at a loss to understand why the Finance Ministry is still sticking to the age of 65. If the age limit is reduced to 60
the senior citizens who are in the age group of 60 to 65 will be very happy and will be benefited towards tax liberalization and
exemption. So, |would appeal to the hon. Finance Minister to show his consideration to senior citizens of this age group.

Madam, our Government has been encouraging institutions of excellence. It has given a grant of Rs.50 crore each to prestigious
institutions in the past. Madam, Gandhigram, in the Dindigul parliamentary constituency started during the year of Independence by
Dr.(Mrs.) T.S. Soundaram, disciple of Mahatma Gandhi, is engaged in the integrated rural developmental activities. It focuses its
attention in various sphere like health, education, social welfare activities like running orphanages for the destitute women and
orphans. It also generates employment through khadi and village industries besides running training centres in micro enterprises. As
this is a unique rural and Gandhian Institution, | would appeal to the hon. Finance Minister to extend a grant of Rs.50 crore to this
Institution so that it may grow and serve further to rural community.

Madam, the nationalized banks are charging seven per cent interest against the advances made by them to agriculturists. Umpteen
number of times, we have raised our voice and concern to reduce the rate of interest to four per cent as the motor car companies are
advertising zero per cent interest for the buyers on the loans raised for the new vehicles. If that is so, the farming community, which is
feeding the entire country, should be charged at least lower ate of interest.

Madam, there is a toll free number in Aerodromes to get information regarding the flight services and accommodations. The hon.
Railway Minister has announced, in his Budget Speech, that the toll free number will be available to get the timings of trains and
accommodation of seats. Similarly, | urge the hon. Finance Minister to infroduce a toll free number in nationalized banks to be
informed about the status of loans and other information.

Madam, the prices of building materials such as cement, steel, etc. are increased to a very high level. With the result the middle class
and the lower middle class people are finding it beyond their reach either to construct a new house or even to carry out repairs in their
horrriuses. [r7gThis is the right time for the Government to intervene and see that the prices are brought down to a reasonable level.



Madam, Madurai is the second biggest city in Tamil Nadu. It is considered to be the Athens of South and gateway for South Tamil
Nadu. It has got ancient and cultural background. This temple city is attracting lakhs and lakhs of floating population and tourists every
day. Madurai is having ten flights per day to Chennai. Both [T Park and tidel park are to be started soon. At present there are super
specialty hospitals in private sectors to treat richer and affordable patients. | urge upon the Government of India to start a Research
Institute Hospital like AIIMS in Madurai.

With these words, | conclude and | support the Budget.
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"How Open is Our Budget?

India ranks 17 among 59 countries in terms of openness of its budget documents. (3 555 5°5%¢ S99 050 &)

A recent study done by International Budget Project, Washington in partnership with various civil society groups around
the world including Centre for Budget and Governance Accountability in India, reveals that budget documents in
countries like Botswana, Brazil, South Africa, etc., are more accessible as compared to India."

19.47 hrs. [Shri Varkala Radhakrishnan in the Chair]
He further says:

"Thirty-three per cent countries did not audit their budgets and in the budgets of more than 50 per cent countries,
including India, information on conditions associated with external debt was not detailed.”
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"Even after enacting the 'Right to Information’, common people spend money to obtain financial information. It is worth

noting that in the year 2004,( 55 F9F oY 55 555 5% o9 only 32 people could access the internet as a
source of information. "
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"Embroiled in myriad criticisms and divergent opinions, finalization of the Approach Paper to the Eleventh Plan is likely to be
delayed further as Plan Panel Deputy Chief, Montek Singh Ahluwalia has taken a decision to give a fresh look to the entire document."
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MR. CHAIRMAN : Please conclude now.

SHRI LAKSHMAN SINGH : Sir, | have some more points to make. | cannot finish in one minute. | will sit down and | will speak
tomorrow.

MR. CHAIRMAN : Please try to conclude today.
% T TR TR | YR TR o OES T ER F - 16 TS SN 2006 TN Tp o Y. . THeEm T -

"With almost half of the fiscal year ending in a fortnight, the National Highways Authority of India (NHAI) has not been
able to award a single kilometer of highway project so far under the public-private-partnership (PPP) model.”

T, BT TATES T -

"As per the CCEA decision, the NHAI will have to route the BOT projects being implemented under the PPP model to
the Public-Private-Partnership Appraisal Committee."

This Committee is headed by the Secretary, Department of Economic Affairs in the Ministry of finance and its Members are
Secretary, Department of Expenditure, Secretary, Planning Commission, Secretary, Department of Legal Affairs and the Secretary,
Ministry of Road Transport and Highways. [n83]
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MR. CHAIRMAN : You can continue tomorrow.

SHRILAKSHMAN SINGH : Thank you. | will continue tomorrow.

MR. CHAIRMAN: Now | will take 'Zero Hour' mentions. Please be brief so that a number of Members can get chance to speak. There
are so many Members who had left the House and they have come back for making mentions in the 'Zero Hour'. Though they were not
present when the discussion was going on, they were required to come back for 'Zero Hour'. Very good.



